
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  JANUARY-2024.

COURT CASE TYPE CASE NUMBER

1 28-01-2025 9810872533 23.12.2024

2 306 CS (COMM)/ 3/2025 03-01-2025 9810108402 NA 20.12.2024

306 CS (COMM)/ /31/2025 09-01-2025 9891826827 NA 03.01.2025

306 CS (COMM)/ 47/2025 13-01-2025 9810300955 07.01.2025

306 CS (COMM)/ 48/2025 13-01-2025 9810300955 07.01.2025

306 CS (COMM)/ /69/2025 16-01-2025 9810801651 24.12.2024

306 CS (COMM)/ 75/2025 17-01-2025 9811267045 23.12.2024

306 CS (COMM)/ 74/2025 17-01-2025 8860353372 15.01.2025

306 CS (COMM)/ /80/2025 18-01-2025 9811161525 09.01.2025

306 CS (COMM)/ 93/2025 20-01-2025 981082177 03.12.2024

306 CS (COMM)/ 105/2025 22-01-2025 9953029394 10.01.2025

306 CS (COMM)/ 109/2025 23-01-2025 9958430361 13.01.2025

306 CS (COMM)/ 115/2025 24-01-2025 89993 1600 15.01.2025

306 CS (COMM)/ 116/2025 24-01-2025 882675545 08.01.2025

306 CS (COMM)/ /111/2025 24-01-2025 999369931 13.12.2024

NO.
DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CENTRA
L

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
129/2025

BANK OF 
BARODA  Vs 
IMRAN

RAJNISH 
KR. 
BANYAL

Rajnish-
122@yahoo.co
m

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

ANIL 
CHAUDHARY  
Vs  RAJESH 
JAIN

DEVENDER 
 KUMAR 
SHARMA(P)
,

BISHAKHA 
CHAKRAVORTY  
Vs  
SHUBHABRATA 
CHAKRABORTY

ASHUTOSH 
GUPTA(P),

VIRENDER 
KUMAR  Vs  
UNION OF 
INDIA

Akshu 
Jain(P),

skjainandassoci
ates@gmail.co
m 

SANJEEV 
KUMAR  Vs  
UNION OF 
INDIA

Akshu 
Jain(P),

skjainandassoci
ates@gmail.co
m 

ASHOK KAPOOR 
 Vs  M/S KASRR

Bharat 
Prakash(P),

sanjeev.bindal
@rkca.net 

M/S SURINDRA 
PACKAGING 
PVT LTD  Vs  
SARVAPREET 
SINGH

Neeraj 
Gupta(P),

info@juslawoffi
ces.com

ARPIT KEYAL  
Vs  PARVEEN 
AHUJA

ANKIT 
GUPTA(P),

advocateankit1
990@gmail.co
m 

VIKAS GOEL  Vs  
MUNICIPAL 
CORPORATION 
OF DELHI AND 
ANR

satyendra 
kumar 
singh(P),

sksinghI16@gm
ail.com

VRS 
INTERNATIONA
L PVT LTD  Vs  
A3 CHARGE PVT 
LTD

MADHURE
SH 
CHAUDHA
RY(P),

CHAMBERSOF
GG@GMAIL.C
OM 

NISHANT 
BANSAL  Vs  
JASKARAN 
SINGH PROP OF 
GURU NANAK 
ENTERPRISES

sahib 
rajput(P),

advankitrajput
07@gmail.com 

PRATEEK JAIN  
Vs  MOHD 
NASRULLA

RAM 
PRAKASH 
SONI(P),

info@rpssolutio
n.com 

SWETA RAJ  Vs  
SAURABH GOEL

Awnish 
Kumar(P),

awnishkumarra
i@gmail.com 

VIPIN GUPTA  
Vs  MUNICIPAL 
CORPORATION 
OF DELHI

VIPIN 
RANA(P),

aorvinaysingh
@gmail.com 

M/S RANGOLI 
HANDLOOM 
PVT LTD  Vs  
SANJEEV 
KUMAR JAIN

Siddhant 
Banga(P),

siddhantbanga
04@gmail.com 
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2

306 CS (COMM)/ /118/2025 25-01-2025 8383953944 23.01.2025

306 CS (COMM)/ 122/2025 25-01-2025 9999132159 21.01.2025

306 CS (COMM)/ 121/2025 25-01-2025 9811202991 14.01.2025

306 CS (COMM)/ 120/2025 25-01-2025 9811202991 14.01.2025

306 CS (COMM)/ 134/2025 29-01-2025 9313579493 15.01.2025

306 CS (COMM)/ 143/2025 31-01-2025 9810111052 07.01.2025

3 07.01.2025 9810106388 18.12.2024

CS COMM 20/25 08.01.2025 8800543987 06.01.2025

CS COMM 38/25 10.01.2025 9968067667 08.01.2025

CS COMM 40/25 10.01.2025 9899990070 27.05.2022

CS COMM 50/2025 14.01.2025 9953283177 17.12.2024

CS COMM 66/25 16.01.2025 9811047445 06.01.2025

CS COMM 89/25 20.01.2025 9810287596 14.01.2025

CS COMM 107/25 23.01.2025 8802193698 08.01.2005

23.01.2005 9818307300 19.01.2025

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

SACHIN JAIN  
Vs  M/S SOPAN 
INTERNATIONA
L

Aditya 
Jain(P),

jain.adityaraj@
yahoo.com 

STATE BANK OF 
INDIA  Vs  NEHA 
AGGARWAL

ADAITA 
KUMAR  
ROUT(P),

akroutadvocate
@gmail.com 

GOLDEN 
HOSIERY 
MANUFACTURI
NG COMPANY 
PVT LTD  Vs  
KAMAL KANT 
BHALLA

M Tarique 
Siddiqui(P),

tarique379@gm
ail.com 

ESPAL AND 
COMPANY  Vs  
KAMAL KANT 
BHALLA

M Tarique 
Siddiqui(P),

tarique379@gm
ail.com 

ROLLING 
ELEMENTS PVT 
LTD  Vs  GILL 
AGRICULTURAL 
IMPLEMENTS 
PVT LTD

Anil  
Kumar(P),

adv.anilsingh88
@gmail.com 

M/s CAPITAL 
METALS  Vs  
DHARAMPAL 
GUPTA SOLE 
PROPRIETOR 
OF M/S SEEMA 
INDUSTRIES

DILIP 
SINGH(P),

office.dilipsingh
@gmail.com

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 15/25CS 
COMM 15/25

SURAJ SURI VS 
MRS. SHIKHA 
KHANNA

AKSHAY 
SUNIJA 

AKSHAYSUNE
JA12@GMAIL .
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

J&K BANK LTD. 
VS MD SUHAIL 
KHAN

SOAYIB 
QURESHI

SOAYIB@GMA
IL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

UCO BANK VS 
ISRAR KHAN

YOGESH 
KUMAR 
SHARMA

ADV.YOGESHS
HARMA121@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

ANILA MITTAL 
PROP. M/S SZED 
CONTROL 
SYSTEM VS M/S 
JODARPUR 
AGRO 
PRODUCTS LTD

NIPUN 
GUPTA

LEGAL.NKPAR
TNERS@GMAI
L.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

ARCHIT GPUTA 
SOKE PROP. 
SHREE 
KRISHNA 
ENTEP VS MS. 
SARITA RAND  
PROP M/S 
AROMA SPICE 
INDURTRIAL

JATIN 
AGGARWA
L

J.KA.LEGAL@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

M/S SUPER 
INDIA SHOE 
MATERIAL 
P.LTD. VS SH. 
RAM SORUP

MEENA 
CHAUDHA
RY 
SHARMA 

MCSADVOCAT
E@GMAIL.CO
M

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

M/S RAJ LAXMI 
METALS P. LTD. 
VS BHARM PAL

BINOD KR. 
AGGARWA
L

BKA.ADVOCAT
E@GMAIL.CO
M

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

M/S 
SILVERTONES 
SPECIALITYH 
TEDTILE P.LTD. 
VS M/S SUDHA 
SALES & ORS.

RAMANDE
EP SINGH

NOT 
PROVIDED

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
108/2025

PUNJAB 
NATIONAL 
BANK VS 
GALAXY 
INDUSTRIES

SAYAK 
BANDYOPA
DHYAH

SYAK.LAW@G
MAIL.COM
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3

27.01.2025 9718618928 24.01.2025

27.01.2025 9350460168 13.03.2024

CS COMM 130/25 28.01.2025 9313579493 15.01.20025

30.01.2025 9811161525 27.01.2025

4 ROOM NO 304 RECOVERY 08.01.2025 RAJESH 9810195013 18.07.2024

ROOM NO 304 RECOVERY 04.01.2025 7982993693 04.12.2024

ROOM NO 304 RECOVERY 16.01.2025 9999490798 09.01.2025 

ROOM NO 304 RECOVERY 16.01.2025 9999757185 09.01.2025 

ROOM NO 304 RECOVERY 20.01.2025 9267935344 NA 10.01.2025

ROOM NO 304 RECOVERY 22.01.2025 9911000126 17.01.2025

RECOVERY 31.01.2025 8178674311 24.01.2025

5 305 RECOVERY 03-01-2025 9811379676 24.12.2024

305 RECOVERY 08-01-2025 810294088 13.01.2025

305 RECOVERY 09-01-2025 9013490134 02.12.2024

305 RECOVERY 09-01-2025 9540649131, 08.01.2025

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
124/2025

BANK OF 
BARODA VS 
ANUP 
SAMADDER

GOVIND 
BALLABH 
PANDEY

GOVIND19FEB
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
125/2025

MD KASHIF VS 
VINOD KUMAR 
JAIN

IMARAN 
AHMAD

IMAHD2012@
GMAIL .COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

LALIT KUMAR 
TATAR VS GILL 
AGRICULTURAL 
IMPLEMENTS 
PVT LTD.

ANIL 
KUMAR 
SINGH

ADV.ANILSIN
GH88@GMAIL
.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
138/2025

LAXMI 
NARAYAN VS 
MCD

SATYHEND
ER KR. 
SINGH

SKSINGH116@
GMAIL.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

CS 
(COMM)18/2025

S.CHAND AND 
CO LTD V/S KBT 
BOOK INDIA

KUMARRAJES
H.ADV@YAHO
O.COM

CS 
(COMM)06/2025

SHIVA 
ENTERPRISES 
V/S KRAFT 
KRAFT 
INTERNATIONA
L

Rajesh 
Lathigara 

rajeshlathigara1
068@gmail.co
m

CS 
(COMM)64/2025

CANARA BANK 
V/S SABINA 
AND ANR

ANUJ 
AGGARWA
L

ADVOCATEAN
UJAGGARWAL
@YAHOO.COM

CS 
(COMM)64/2025

WELLVERSED 
HEALTH PVT 
LTD V/S ASHOK 
KUMAR

KUNAL 
KHANNA

IP.KUNALKHA
NNA@GMAIL.
COM

CS (COMM)-
90/2024

M/S 
MEENAKSHI 
TRADERS 
VS.AGRITECH 
ENTERPRISES

SH. MANOJ 
GARG

CS 
(COMM)102/2025

UNION BANK 
OF INDIA V/S 
NAGENDER 
KUMAR

ALOK 
KUMAR

ALOK.ADV200
1@GMAIL.CO
M

CS (COMM)-
140/2025

KRISHAN 
MURARI 
TRIPATHI VS. 
NAVEEN 
KUMAR 
KHANDELWAL

SH. 
DEEPAK 
KUMAR 
SRIVASTAV

deepaksrivastav
2508@gmail.co
m

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/5/2025

AMIT KHANNA  
Vs  Amit Bajaj

Vikas 
Bhatia(P),

vksbht6@gmail
.com

CS 
(COMM)/33/2025

Sh Satish Singhal  
Vs  M/S HDFC 
ERGO GENERAL 
INSURANCE 
COMPANY PVT 
LTD

Sunil 
Kumar(P),

advanshul04@
gmail.com

CS 
(COMM)/88/2025

Ms Universal 
Aluminium 
House  Vs  Ms 
Steel Arts

Akshay  
Gupta(P),

guptakshay@ou
tlook.com 

CS 
(COMM)/184/2025

BANK OF 
MAHARASHTRA 
 Vs  WHITE 
MEAT AND 
COMPANY

SUMAN 
KUMAR 
SINGH(P),

advocatesuman
82(@gmail.com 
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5

305 RECOVERY 09-01-2025 9818194170 04.01.2025

305 RECOVERY 14-01-2025 9811202991 07.01.2025

305 RECOVERY 14-01-2025 9999490798 09.01.2025

305 RECOVERY 16-01-2025 9999757185 09.01.2025

305 RECOVERY 16-01-2025 RITESH(P), 9999495500 06.02.2025

305 RECOVERY 18-01-2025 9BI036'7549 03.01.2025

305 RECOVERY 20-01-2025 9588100261 23.12.2024

305 RECOVERY 20-01-2025 9810287596 14.01.2025

305 RECOVERY 20-01-2025 8527130065 17.12.2024

305 RECOVERY 20-01-2025 9267935344 NA 19.12.2024

305 RECOVERY 21-01-2025 8800486986 05.07.2022

305 RECOVERY 27-01-2025 7417442181 10.12.2024

6 410 CS (COMM) 63/2025 15-01-2025 9910431437 10.01.2025

410 CS (COMM) 128/2025 28-01-2025 9810252429 18.01.2025

410 CS (COMM) 142/2025 31-01-2025

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/36/2025

Sawan Gupta  Vs  
SUNIL KAMAL 
KAPOOR

VINAY 
MOHAN 
SHARMA(P)
,

vinaysharma67
9@gmail.com

CS 
(COMM)/71/2025

ESPAL  AND 
COMPANY  Vs  
Ranbir Kumar 
Singhla

Shubhashish 
Roy(P),

tarique379@gm
ail.com

CS 
(COMM)/58/2025

CANARA BANK  
Vs  VIJENDER 
KUMAR PAL

ANUJ 
AGARWAL(
P),

advocateanujag
arwa|
@vahoo.com

CS 
(COMM)/72/2025

WELLVERSED 
HEALTH 
PRIVATE 
LIMITED  Vs  
FARHANA 
BEGAM 
TRADING AS 
HOORIYA 
COLLECTIONS 
AND OTHERS

KUNAL 
KHANNA(P
),

nalkhanna@gm
ail.com 

CS 
(COMM)/73/2025

DWARKESH 
DIAMOND PVT 
LTD  Vs  AMIT 
BHOLA AND 
ANR

monsahk@vaho
o.com

CS 
(COMM)/87/2025

shree entrprises  
Vs  sinwoo park 
india private 
limeted

Karan 
Jain(P),

advocatekj@gm
ail.c0m

CS 
(COMM)/97/2025

M/S COMBITIC 
GLOBAL PVT 
LTD  Vs  M/S 
PRASANNABIO
MOLECULES 
PVT LTD

VIKAS 
DEEP 
JAIN(P),

LAWVIKAS99
@GMAIL.COM

CS 
(COMM)/96/2025

GSR METALS 
PVT LTD  Vs  
JMV LPS LTD

BINOD 
KUMAR 
AGRAWAL(
P),

bka.advocatc@
gmall.com

CS 
(COMM)/95/2025

MS JAGDAMBA 
ROADLINES PVT 
LTD  Vs  
AISHWARYA 
LIFESCIENCES

SUSHIL 
KUMAR(P),

adv.sushil777@
gmail.com

CS 
(COMM)/94/2025

MEENAKSHI 
TRADERS  Vs  M 
K TRADERS

MANOJ 
GARG(P),

CS 
(COMM)/131/2025

RAM NIWAS 
DHURIYA  Vs  
CHHATERPAL 
SINGH AND 
ANOTHER

SH. S.K. 
SRIVATSVA

sksrivastava069
@gmail.com

CS 
(COMM)/141/2025

CANARA BANK  
Vs  M/S AL-
AMEEN 
FABRICS

Harshit 
Gupta(P),

hgupta466@gm
ail.com

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CANARA BANK  
Vs  VIKRAM 
AND ANR

Arun 
Yadav(P),

ArunYadav803
@gmail.com

M/S AUTO 
LOGISTICS 
INDIA  Vs  THE 
NEW INDIA 
ASSURANCE CO 
LTD

Daljeet 
Singh(P),

daljeetsinghadv
@gmail.com

ASMA BEGUM  
Vs  MOHD 
SHAHID

FAISAL 
ZAFAR(P),

9990656363, 
9810319145

skylegaldelhi@
gmail.com
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6

410 CS (COMM) 2/2025 03-01-2025 9811379676 24.12.2024

410 CS (COMM) 7/2025 04-01-2025 9810419936 20.12.2024

410 CS (COMM) 8/2025 04-01-2025 9310411779 27.12.2024

410 CS (COMM) 14/2025 07-01-2025 8445310310 24.12.2024

410 CS (COMM) 35/2025 10-01-2025 9810189223 20.11.2024

7 CIVIL SUIT 07.01.2025 9654926809 NA

CIVIL SUIT CS(COMM) 12/202507.01.2025 9811331125 19.12.2024

CIVIL SUIT CS(COMM) 13/202507.01.2025 9999337791 16.12.2024

CIVIL SUIT 09.01.2025 9811452022 NA

CIVIL SUIT 09.01.2025 9718291184 NA 22.11.2024

CIVIL SUIT 10.01.2025 9891265248 07.01.2025

CIVIL SUIT 16.01.2025 9811452022 NA

CIVIL SUIT 17.01.2025 9990333933 NA

CIVIL SUIT 18.01.2025 9444446565 NA 14.01.2025

CIVIL SUIT 20.01.2025 9811452022 NA

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

AMIT KHANNA 
VS. SANDEEP 
KUMAR

SH. VIKAS 
BHATIA

vksbht6@gmail
.com

M/S. ORANGE 
EDUCATION 
PVT. LTD. VS. 
LUCA BERTON

SH. 
NAVEEN 
KR. 
TRIPATHI

naveentripathi3
012@gmail.co
m

RAJEEV MEHRA 
AND ANR. VS. 
TARUN GUPTA 
AND ANR.

SH. SATISH 
PRAKASH 
GUPTA

info@centuryla
wfirm.in

AMIT KUMAR 
VS. VS AND V 
COMMUNICATI
ON PVT. LTD.

SH. ROHIT 
MAHIYA

mahiya310@g
mail.com

S.K. 
EDUCATIONS 
PVT. LTD. VS. 
CHINTELS 
SCHOOL AND 
ANR.

SH. ROHIT 
VASHISHT

rohit1996vshist
@gmail.com

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP(I)COMM 
11/2025

AXIS BANK LTD. 
VS MANOJ 
KUMAR 

ANUPAM 
SINGH

anupamjsingh
@gmail.com

COURT ROOM 
302

RISHI RAJ VS 
ZEE MUSIC CO. 

RAJESH 
BHATIA

rbhatia_advoca
te@yahoo.co.in

COURT ROOM 
302

VIJAY KUMAR 
ADVANI VS RAJ 
KUMAR 

NIRANJAN 
KAUR

SHIVLAWHOU
SE@GMAIL.CO
M

COURT ROOM 
302

OMP(I) COMM 
17/2025

TATA CAPITAL 
LTD. VS VIJAY 
PAL SINGH

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
29/2025

HEMANT SETHI 
VS SIDDHARTH

HARPREET 
SINGH

COURT ROOM 
302

CS(COMM) 
41/2025

KANWAR RAJ 
SINGH VS 
JANTHA SUPER 
BAZAR

HEMANT 
GUPTA

HEMANT.LEG
AL@GMAIL.C
OM

COURT ROOM 
302

OMP(I) COMM 
37/2025

TATA CAPITAL 
LTD. VS 
RAMESH 
KUMAR

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
79/2025

SHREE 
GOKULAM CHIT 
AND FINANCE 
COMPANY PVT. 
LTD. VS REKHA 
DOGRA

RAKESH 
GARG

ECOLAWCHA
MBERS@GMAI
L.COM

COURT ROOM 
302

CS(COMM) 
83/2025

KUNAL MITTAL 
VS FARUKH 
SEKH

SAMEER 
SIDHAR

COURT ROOM 
302

OMP(I) COMM 
66/2025

TATA CAPITAL 
LTD. VS 
GURSAHIB 
SINGH

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com
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7

CIVIL SUIT 20.01.2025 9811452022 NA

CIVIL SUIT 20.01.2025 9811452022 NA

CIVIL SUIT 20.01.2025 9811452022 NA

CIVIL SUIT 21.01.2025 9953459952 20.09.2024

CIVIL SUIT 24.01.2025 9716884477 14.12.2024

CIVIL SUIT 25.01.2025 9811452022 NA

CIVIL SUIT 27.01.2025 9811452022 NA

CIVIL SUIT 27.01.2025 9312650754 21.01.2025

30-01-2025 9205420591 27.01.2025

8 308 RECOVERY 08-01-2025 9811161525, 18.12.2024

308 RECOVERY 14-01-2025 8130189121 21-02-2022

308 RECOVERY 18-01-2025 9990 333 933 n/a

308 RECOVERY 14-01-2025 -8076293778 07-01-2025

308 RECOVERY 18-01-2025 9990333933 N/A

308 RECOVERY 18-01-2025 99L04 31437 10-01-2025

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP(I) COMM 
67/2025

TATA CAPITAL 
LTD. VS KEVAL 
KISHAN

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
68/2025

TATA CAPITAL 
LTD. VS 
MAHENDRA 
ATMARAM 
GAIKWAD

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
69/2025

TATA CAPITAL 
LTD. VS SEEMA 
YADAV

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
99/2025

THE JAMMU 
AND KASHMIR  
BANK LTD. VS 
LOVNEASH 
DUGGAL

UZMA 
ASHRAF

rauzlegal@gmai
l.com

COURT ROOM 
302

CS(COMM) 
110/2025

GALIB VS RAJIV 
CHOPRA

CHIRAG 
ARORA

chirag71@gmail
.com

COURT ROOM 
302

OMP(I) COMM 
98/2025

TATA CAPITAL 
LTD. VS KULDIP 
SINGH

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
104/2025

HDFC BANK 
LTD. VS 
SUNRRISE 
HITECH INDIA 
PVT. LTD. 

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
123/2025

SAJJAN KUMAR 
VS DEEPAK 
KAKKAR

DHARAM 
RAJ 
OHLAN 

dharamrajohla
n@gmail.com

CS(COMM) 
139/2025

M/S MARUTI 
OVERSEAS VS 
SHREE RANI 
SATI TRADING 
CO.

BIMAL 
KUMAR

bimal_advocate
01@yahee.com

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

CS 
(COMM)/27/2025

Shishpal  Vs  
Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghll6@gm
ail.com

CS 
(COMM)/49/2025

RAKESH 
KUMAR MITTAL 
KARTA OF 
KRISHNA 
TRADING 
COMPANY 
(SENIOR 
CITIZEN)  Vs  
TODARPUR 
AGRO 
PRODUCTS PVT 
LTD

Nipun 
Gupta(P),

nkpartners@g
mail.com

CS 
(COMM)/85/2025

SREE GOKULAM 
CHIT AND 
FINANCE CO 
PVT LTD  Vs  
RAMAN DOGRA

rakesh 
garg(P),

ecolawchamber
s@gmail.com/ 

CS 
(COMM)/51/2025

KARIM HOTELS 
PVT LTD  Vs  
KARIMS FOOD

Manoj 
malik(P),

service@diwan
advocates.com

CS 
(COMM)/86/2025

SREE  
GOKULAM CHIT 
AND FINANCE 
CO PVT LTD  Vs  
REKHA DOGRA

rakesh 
garg(P),

ecolawchamber
s@gmail.com/ 

CS 
(COMM)/81/2025

CANARA BANK  
Vs  SMT MADHU 
AND ANR

Arun 
Yadav(P),

ArunYadavS03 
@gmail.com



COURT CASE TYPE CASE NUMBER
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DISTRIC
T

COURT 
ROOM
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8

308 RECOVERY 04-01-2025 -7678379427 23-12-2024

308 RECOVERY 07-01-2025 9810195013 n/a 16-07-2024

308 RECOVERY 13-01-2025 9990670215 rishikrgmail 19-12-2024

9 03-01-2025 9654926809 24.12.2024

03-01-2025 9654926809 24.12.2024

03-01-2025 9654926809 24.12.2024

CS (COMM)/ 08-01-2025 9811161525 07.01.2025

CS (COMM)/ 09-01-2025 6201970125 08.01.2025

CS (COMM)/ 10-01-2025 09.01.2025

13-01-2025 9899165086 10.01.2025

13-01-2025 8802218291 10.01.2025

CS (COMM)/ 14-01-2025 9811202991 13.01.2025

15-01-2025 9716105055 14.01.2025

16-01-2025 9811452022 15.01.2025

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

CS 
(COMM)/9/2025

M/s Sidh 
Ayurveda  Vs  
M/s Infochem 
Pharma Pvt Ltd

Akshat 
Sharma(P),

akshat(@acham
bersofajeshshar
ma.com 

CS 
(COMM)/16/2025

M/s S Chand and 
Co Ltd  Vs  Shri 
Ram Public 
School

RAJESH  
KUMAR(P),

CS 
(COMM)/45/2025

MOHD AZAM 
HANAFI  Vs  
GENIUS 
ENGINEERS

Rahul 
Kumar(P),

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/3/2025

uti  Vs  KRISHAN 
KUMAR SURI

Anupam 
Singh(P),

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/2/2025

AXIS BANK LTD  
Vs  BABLU

Anupam 
Singh(P),

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/4/2025

AXIS BANK LTD  
Vs  KRITI DEVI

Anupam 
Singh(P),

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/26/2025

MAMAN CHAND 
 Vs  Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghll 
6@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/32/2025

Levi Strauss Co  
Vs  Umesh Yadav

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/39/2025

VIRENDER 
KUMAR  Vs  
UNION OF 
INDIA 
THROUGH ITS 
CHIEF 
ENGINNER 
(NDZ 3) CPWD

Akshu 
Jain(P),

011-40073805; 
Mob: 
09810300955

skjainandassoci
ates@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/22/2025

PNB HOUSING 
FINANCE LTD  
Vs  ABHISHEK 
THAPA

Neeraj 
Mandal(P),

NEERAJMAND
AL06@GMAIL.
COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/32/2025

M/s Sundaram 
Finance Ltd  Vs  
MOHD 
HASHNAN and 
Anr

NITIN 
MEHTA(P),

advocate.mehta
associate09@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/57/2025

Fitwell Hosiery 
Corporation  Vs  
Ranbir Kumar 
Singhla

Shubhashish 
Roy(P),

tarique379@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/33/2025

Texmaco Rail and 
Engineering Ltd  
Vs  Swastik 
Infrastructures

SANDEEP 
ARYA(P),

vikramnluj@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/38/2025

TATA CAPITAL 
LTD  Vs  OM 
PARKASH 3134

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com
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9

16-01-2025 9811452022 15.01.2025

18-01-2025 9811452022 17.01.2025

18-01-2025 9560905884 17.01.2025

18-01-2025 9811452022 17.01.2025

CS (COMM)/ 20-01-2025 9953614443 NA 18.01.2025

CS (COMM)/ 21-01-2025 9999761210 NA 20.01.2025

CS (COMM)/ 22-01-2025 9718053860 NA 21.01.2025

CS (COMM)/ 22-01-2025 7503496158 21.01.2025

22-01-2025 9811452022 21.01.2025

23-01-2025 9811452022 22.01.2025

CS (COMM)/ 24-01-2025 9897000770 23.01.2025

CS (COMM)/ 25-01-2025 9811479499 NA 24.01.2025

27-01-2025 9811452022 25.01.2025

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/39/2025

TATA CAPITAL 
LTD  Vs  OM 
PARKASH 6233

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/64/2025

TATA CAPITAL 
LTD  Vs  DILIP 
AWASTHI

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/45/2025

M/S AB 
BUILDERS 
THROUGH ITS 
Proprietor ATUL 
BANSAL  Vs  
Municipal 
Corporation of 
Delhi Through Its 
Commissioner

Robin 
Bhardwaj(P)
,

robinbhardwaj5
29@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/63/2025

TATA CAPITAL 
LTD  Vs  MANOJ 
GUPTA

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/92/2025

BAL KISHAN  Vs  
MR DHANESH 
MITTAL

YOGENDRA 
KUMAR 
SHARMA(P)
,

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/101/2025

RAJIV GOEL  Vs  
M/S NEW 
NATURAL 
PRODUCT

VASHU 
GUPTA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/103/2025

KARIGARI 
DESIGNS PVT 
LTD  Vs  
NEELAM 
NIRANJAN 
BHOIR

MUKESH 
KUMAR(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/104/2025

NISHANT 
BANSAL  Vs  
SUKHMANI 
ENTERPRISES

sahib 
rajput(P),

ADV 
ANURAGRAJP
UT07@Gmail.C
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/78/2025

TATA CAPITAL 
LTD  Vs  AMIT 
RAJ

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/95/2025

TATA CAPITAL 
LTD  Vs  
SHEKHAR 
SINGH

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/114/2025

DEV TRAXIM 
PRIVATE 
LIMITED  Vs  
NEW MODEL 
IMPEX PRIVATE 
LIMITED  AND 
ORS

Anil 
Dagar(P),

advabdullahtan
veer@gmail,co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/117/2025

Vansh Khurana  
Vs  G7 Wellness 
SPA

S.K.TIWARI 
& CO.

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/101/2025

HDFC Bank LTD  
Vs  ISHAAN 
ARORA

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com
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9

CS (COMM)/ 28-01-2025 9899547705 27.01.2025

29-01-2025 9466044060 28.01.2025

31-01-2025 9811452022 30.01.2025

31-01-2025 9811452022 30.01.2025

15-01-2025 07.01.2025

10-01-2025 . 4564085 09.01.2025

03-01-2025 9811164491 24.12.2024

03-01-2025 9810668042 30.12.2024

24-01-2025 7859984398 21.01.2025

10 307 Civil 09-01-2025 9540649131 07-01-2025

307 Civil 10-01-2025 9968067667 08-01-2025

307 Civil 15-01-2025 9891384449 09-01-2025

307 Civil 16-01-2025 9871441764 02-01-2025

307 Civil 16-01-2025 9811161525 09-01-2025

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/132/2025

INFINITY 
INDUSTRIES 
PVT LTD  Vs  
PRADEEP 
GUPTA

Varun 
Dhingra(P),

varun_dhingra
@ymail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/113/2025

ADITYA BIRLA 
FINANCE LTD  
Vs  SINGLA 
GARMENTS

ajay 
uppal(P),

NEERAJ@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/126/2025

HDFC Bank LTD  
Vs  ANKIT 
BANSAL

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/125/2025

HDFC Bank  Vs  
MANISH 
KUMAR

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm.)/15/2025

CITY 
ASSOCIATES / 
DELHI JAL 
BOARD

VINAY 
MOHAN 
SHARMA

9818194170/72
89068560

vinaymohan_le
gal@yahoo.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm.)/19/2025

Ana Malhotra / 
Gateway 
Overseas 
Through its 
Proprietor I 
Partners I 
Promoters I 
Owners

BHARAT 
GUPTA/VA
RUN TYAGI

legistauxiliaryfe
gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm.)/4/2025

DUGAR 
MARKETING 
PVT LTD 
THROUGH ITS 
AUTHORIZED 
REPRESENTATI
VE SALES 
MANAGER SH 
NISHANT 
BAID / ROOTS 
COOLING 
SYSTEM PVT 
LTD THROUGH 
ITS DIRECTORS

RAJIV 
MEHRA

rajivmehraadv
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm.)/5/2025

CBS 
PUBLISHERS 
AND 
DISTRIBUTORS 
PVT LTD / MR 
HASMUKH 
VORA

YOGENDRA 
GAUTAM

yogendergauta
m.legal@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm.)/67/2025

VEENA 
DESIGNER  VS 
VIPIN SAREES

HARDIK 
AGGARWA
L

advocatehardik
aggarwal@gmai
l.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/30/2025

BANK OF 
MAHARASHTRA 
 Vs  M/s 
DHAROR 
PHARMACEUTI
CALS

SUMAN 
KUMAR 
SINGH

advocatesuman
82@gmail.com

CS 
(COMM)/37/2025

UCO BANK  Vs  
Riddhi Mittal

Yogesh 
Kumar 
Sharma

adv.yogeshshar
ma121@gmail.c
om

CS 
(COMM)/60/2025

HASMUKH 
PURANI PROP 
OF M/s 
GUJRATI 
KIRANA CO  Vs  
JATIN MALIK 
PROP OF M/s 
JORSS FOODS

Hemant 
Choudhary

choudhary.hem
ant@hotmail.co
m

CS 
(COMM)/67/2025

M/s Ram Niwas 
Goel  Vs  
Municipal 
Corporation of 
Delhi

Avinash 
Kumar 
Trivedi

aktrivedilawoffi
ces@gmail.com

CS 
(COMM)/70/2025

Vikas Goel  Vs  
Municipal 
Corporation of 
Delhi

satyendra 
kumar singh

sksinghll6@gm
ail.com
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11 CS (COMM) 14-01-2025 9999683501 21.12.2024

CS (COMM) 14-01-2025 Nakul Jain 9810150166 10.01.2025

CS (COMM) 14-01-2025 9818038564 12.12.2024

CS (COMM) 16-01-2025 R P S Sirohi 9210103441 - 12.12.2024

CS (COMM) 17-01-2025 Yash Mittal 9582551234 - 08.01.2025

CS (COMM) 21-01-2025 9312769327 09.01.2025

12 401 CS COMM 17/2025 07.01.2025 7217602698

401 CS COMM 22/2025 08.01.2025 9015569297 20.11.2024

401 CS COMM 28/2025 08.01.2025 9350221670 04.12.2024

401 CS COMM 19/2025 08.01.2025 2025-01-01 9810189223 03.12.2024

401 OMP I COMM 13/2025 08.01.2025 9873347330

401 OMP I COMM 14/2025 08.01.2025 9811452022

401 EX COMM 28/2025 14.01.2025

401 CS COMM 53/2025 14.01.2025 9711953429 07.01.2025

401 EX COMM 26/2025 14.01.2025 9811215282

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

COURT ROOM 
310

CS (COMM)/54/2025 OMEGA 
SILICONE INDIA 
Vs M/s TEX 
SHADOW 
PRIVATE 
LIMITED

Anurag 
Nasiar

advanuragnasia
r@gmail.com

COURT ROOM 
310

CS (COMM)/55/2025 M/s J K TYRE 
AND 
INDUSTRIES 
LTD. Vs 
SHALAKHA 
MEENA

nakulljainadvoc
ate@gmail.com

COURT ROOM 
310

CS 
(COMM)/52/2025

RAJIV RATHI  Vs 
 RAMAN VIJ 
AND ANR

Sandeep 
Vishnu

sandeepvishnu
2008@gmail.co
m

COURT ROOM 
310

CS (COMM)/68/2025 SATPAL 
CHAUDHARY 
PROP OF M/S VI 
TECH 
WINDOWS Vs 
M/S AFIRM 
CONSTRUCTION
S PVT LTDCOURT ROOM 

310
CS 
(COMM)/77/2025

SAVITA JAIN  Vs  
RAVINDER JAIN

COURT ROOM 
310

CS (COMM)/98/2025 M/S SAKARNI 
PLASTER 
(INDIA PVT. LTD 
Vs UMESH 
KUMAR 
THAKUR

Pradeep Kr. 
Aggarwal

vertical.legal@g
mail.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

SUNIL 
CHAUDHARY 
V/S AMAN 
NARANG

BRIJ 
SHANKER 
YADAV

ADVBRIJSHA
NKAR@GMAIL
.COM

M/S MITTAL 
ENGINEERING 
WELD SAFE P 
LTD V/S 
SAXENA 
MARINE TECH P 
VLTD & ORS

SHUBHAM 
RAJORA

KANISHKA 
RAJORA2014@
GMAIL.COM

SHAHZAD V/S 
INDIAN 
COUNCIL FOR 
CULTURAL 
RELATIONS & 
ORS

MOHAMMA
D DANISH

CONSULTDAA
NISH@GMAIL.
COM

M/S S.K. 
EDUCATIONS 
PVT LTD V/S 
KHILTA 
BACHPLAN & 
ORS

ROHIT1996VA
SHIST@GMAI
L.COM

MAHINDRA 
FINANCE V/S 
SURENDER 
SINGH

MAYANK 
MAHAJAN

MAYANK_MA
HAJAN05@YA
HOO.COM

TATA CAPITAL 
LTD V/S ADITI 
ENTREPRISES

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

BANK OF 
BARODA V/S JAI 
PECHORI

M/S GR 
INTERNATAION
AL V/S M/S 
SHERRAINE 
GLOBE PVT LTD

RAHUL 
GUPTA

RAHULGUPTA
@GMAIL.COM

SANJAY KUMAR 
JAIN V/S 
SURESH CHAND

ASHISH 
UPADHAYA
Y

UPADHAYAYL
AWCHAMBER
S@GMAIL.CO
M

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 EX COMM 41/2025 18.01.2025 9811062684

401 OMP I COMM 61/2025 18.01.2025 9811452022

401 OMP I COMM 62/2025 18.01.2025 9811452022

401 EX COMM 48/2025 20.01.2025 8826893759

401 EX COMM 54/2025 21.01.2025 9818180025

401 MISC DJ 31/2025 15.01.2025 9968028202

401 OMP I COMM 82/2025 22.01.2025 9811452022

401 OMP I COMM 93/2025 23.01.2025 9811452022

401 OMP I COMM 97/2025 23.01.2025 1126211488

401 EX COMM 68/2025 24.01.2025 9810493325

401 OMP I COMM 102/2025 27.01.2025 9811452022

401 OMP I COMM 103/2025 27.01.2025 9811452022

401 EX COMM 72//2025 27.01.2025 9810778007

401 CS COMM 136/2025 29.01.2025 8527506427 23.01.2025

401 CS COMM 137/2025 29.01.2025 9811529112 31.12.2024

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

REKHA 
ROHTAGI V/S 
SURYA 
SANITARY 
TRADERS

K.K. 
SRIVASTAV
A

KISORE.SRIVA
S@GMAIL.CO
M

TATA CAPITAL 
LTD V/S 
MANJIRI 
MAHENDRA 
GAIKWAD

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA CAPITAL 
LTD V/S DILIP 
SINGH

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

ROHIT KUMAR 
V/S BISHA 
DEVELOPERS 
PVT LTD

YUVRAJ 
SETH

M/S BINDAL 
SMELTING PVT 
LTD V/S M/S 
ELECTRONK 
POWER 
BATTERIES

AMIT 
TEWARI

ATANDA.ADV
@GMAIL.COM

M/S ICICI BANK 
LTD V/S ASHA 
SINGH & ORS

HEMANT 
KUMAR

LAWSTUDENT
IC1@GMAIL.C
OM

TATA CAPITAL 
LTD V/S 
ANURAG 
SHARMA

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA CAPITAL 
LTD V/S 
ANUBHAV 
PANDEY

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA CAPITAL 
LTD V/S 
HIMANSHI 
MUKESH 
HIMANSHI

SACHIN 
KATYAL

LEGAL@KATY
ALASSOCIATE
S.COM

ORIENT LINKS 
PVT LTD V/S 
RUPAM JHAN 
PROPRIETOR 
OF ANAMICA 
COPY 
MANUFACURIN
G

MAHESH 
SHARMA

ADVMCSHAR
MA2010@GMA
IL.COM

HDFC BANK 
LTD V/S SUNIL 
SEHRAWAT

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

HDFC BANK 
LTD V/S RISHI 
PAL SINGH

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

ANIL JAIN V/S 
JINTENDER 
KUMAR & ORS

PRAMOD 
KUMAR 
SINGHAL

PRAMODSING
HAL@GMAIL.
COM

YASHPAL 
KHURANA V/S 
M/S NARULA & 
SONS

JAGRITI 
JAIN

LAWFIRM@U
NSOLVEDLEG
AL.COM

AAKASH 
EDUCATIONAL 
SERVICE LTD 
V/S AKASH 
INSTITUTE OF 
INFORMATION

MANISH 
SINGHAL

ADV.MANISHS
INGHAL@GM
AIL.COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 OMP I COMM 127/2025 31.01.2025 9811452022

401 OMP I COMM 128/2025 31.01.2025 9811452022

401 EX COMM 76/2025 28.01.2025 AMIT GARG9350018343

13 CIVIL SUIT 08.01.2025 9811161525 18..12.2024

CIVIL SUIT 08.01.2025 9811452022 NA

CIVIL SUIT 08.01.2025 9811452022 NA

CIVIL SUIT 08.01.2025 9999918302, 03.01.2025

CIVIL SUIT 08.01.2025 7982545649 NA 10.07.2024

CIVIL SUIT 09.01.2025 9990333933

CIVIL SUIT 10.01.2025 9810300955 07.01.2025

CIVIL SUIT 10.01.2025 9540649131 09.01.2025

CIVIL SUIT 10.01.2025 9990090890 26.12.2024

CIVIL SUIT 14.01.2025 9654545855 NA

CIVIL SUIT 14.01.2025 9953040048 04.01.2025

CIVIL SUIT 15.01.2025 9811165702 NA

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

HDFC BANK 
LTD V/S RACHIT 
SHARMA

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

HDFC BANK 
LTD V/S SUSHIL 
AGARWAL

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TRAFICSOL 
ELECTROMECH
ANICAL PVT 
LTD V/S PSAR 
COMMUNICATI
ON PVT LTD

ADVAMITGAR
G10502019@G
MAIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

CS (COMM) 
24/2025

MAMAN CHAND 
BANSAL VS. 
MCD

SATYENDR
A KUMAR 
SINGH

SKSINGHL16@
GMAIL.COM

COURT ROOM 
402

OMP (I) 
(COMM)/16/2025

TATA CAPITAL 
LTD Vs 
LAKSHYA 
STONE 
CRUSHER

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

OMP (I) 
(COMM)/15/2025

TATA CAPITAL 
LTD Vs 
LAKSHYA 
STONE 
CRUSHER

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

CS (COMM) 
23/2025

KUNAL MITTAL 
VS.SHAMIM 
ISLAM

SAMEER 
SIDHAR

Sameer.sidhar
@metropolitanl
egal.in

COURT ROOM 
402

CS (COMM) 
25/2025

MOHD AZAM 
KHAN VS. 
ZULFIQR 
AHMED

LAKSHAY 
KUMAR

COURT ROOM 
402

CS (COMM) 
34/2025

SHREE 
GOKULAM CHIT 
AND FINANCE 
VS. SRA GLOBAL 
PRIVATE LTD

RAKESH 
KUMAR 
GARG 

ECOLAWCHA
MBERS@GMAI
L.COM

COURT FEES 
NA

COURT ROOM 
402

CS (COMM) 
44/2025

SANJEEV 
KUMAR VS. UOI 
&ORS

AKSHU 
JAIN

SKJAINANDAS
SOCIATES2GM
AIL.COM

COURT ROOM 
402

CS (COMM) 
43/2025

BANK OF  
MAHARASHTRA 
VS. AFNAN 
ENTERPRISES

SUMAN 
KUMAR 
SINGH

ADVOCATESU
MAN82@GMA
IL.COM

COURT ROOM 
402

CS (COMM) 
42/2025

SUNIL YADAV 
VS SHRI SAI 
SIMRAN REAL 
ESTATE

SUNNY 
SACHDEVA

SUNNYDEVA1
002GMAIL.CO
M

COURT ROOM 
402

EX.(COMM) 
30/2025

HEMA PADAM 
VS. SOHAIL 
MIRZA

SHIVAM 
SHARMA

LEGAL@SHIV
AMSHARMA.I
N

COURT ROOM 
402

CS (COMM) 
56/2025

ASHIND 
INDUSTRIES 
PVT. LLTD. VS 
UPASANA 
JANDIAL

ANMOL 
CHADHA

CHADHA.ANM
OLADV@GMAI
L.COM

COURT ROOM 
402

EX.(COMM) 
34/2025

INLAND WORLD 
LOGISTICS PVT. 
LTD VS. 
MULTISTO 
MARKETING 
LTD.

J.P 
SHEKHAW
AT

JPSHEKHAWA
T.INREDIFFM
AI.COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
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PETITIONER 
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E

ADVOCATE 
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EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

13

CIVIL SUIT 15.01.2025 9871441754 02.01.2025

CIVIL SUIT 15.01.2025 9899025078 13.01.2025

CIVIL SUIT 16.01.2025 9811452022 NA

CIVIL SUIT 16.01.2025 9811452022 NA

CIVIL SUIT MISC DJ-37/2025 17.01.2025 9810353436 NA NA

CIVIL SUIT 18.01.2025 9911444100 NA

CIVIL SUIT 18.01.2025 NA NA NA

18.01.2025 9811452022

18.01.2025 7838809822 05.11.2024

20.01.2025 7011312145 NA

22.01.2025 011-26211488 NA

22.01.2025 9811452022 NA

23.01.2025 9811452022 NA

MISC DJ-58/2025 24.01.2025 9711771000 04.01.2025

24.01.2025 NA NA NA

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

CS (COMM) 
62/2025

RAM NIWAS 
GOEL VS MCD

A.K. 
TRIVEDI

aktrivedilawoffi
ces@gmail.com

COURT ROOM 
402

CS (COMM) 
61/2025

M/S JAGDISH & 
SONS INDIA LLP 
VS.M/S 
FASHION 
SHOPPEE

SANTOSH 
KUMAR 
JHA

SKJHAASSOCI
ATES@GMAI.C
OM

COURT ROOM 
402

OMP (I) 
(COMM)/34/2025

TATA CAPITAL 
LTD VS OM 
PRAKASH 6230

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

OMP (I) 
(COMM)33/2025

TATA CAPITAL 
LTD VS OM 
PRAKASH 3418

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

PARMOD 
KUMAR 
NARULA VS. 
SADBHAV 
ENGINEERING 
LTD

M. K 
MALHOTR
A

COURT ROOM 
402

EX.(COMM) 
43/2025

NITIN ANEJA 
VS. RAJ 
KUMARI

R.K. ALAGH alaghs409@gm
ail.com

COURT ROOM 
402

EX.(COMM) 
44/2025

CANARA BANK 
ERSTWHILE 
SYNDICATE 
BANK Vs 
KAILASH 
CHAND

AMIT 
GUPTA

OMP(I) COMM 
60/2025

TATA CAPITAL 
LTD. VS 
RAMESH 
RAMESH

ANISH 
BHOLA

anish_bhola17
@yahoo.com

CS (COMM) 
84/2025

JAGMINDER SINGH VS. CHAMAL LAL@dCHIMANLALRAJEEV 
KUMAR 
BHOLA

RAJEEVKRBH
OLA@GMAIL.
COM

EX.(COMM) 
51/2025

MUKESH 
KUMAR 
KASHYAP VS. 
M/S OBEROI 
ELECTRIC 
COMPANY

RANJAN 
DOSHI

RANJAN.DOS
HI@GMAIL.CO
M

OMP (I) 
(COMM)/88/2025

TATA CAPITAL 
LTD Vs 
JASVINDER 
SINGH

SAHCHIN 
KATYAL

anish_bhola17
@yahoo.com

OMP (I) 
(COMM)86/2025

TATA CAPITAL 
LTD Vs AMIT 
KUMAR DEDHA

ANISH 
BHOLA

anish_bhola17
@yahoo.com

OMP (I) 
(COMM)96/2025

TATA CAPITAL 
LTD Vs SUMER 
CHAND

ANISH 
BHOLA

anish_bhola17
@yahoo.com

ANKIT SHARDA 
PROPRIETOR 
OF M/S 
CHIRANJEEVI 
ELECTRICAL VS. 
M/SETA 
ENGINEERING 
PVT. LTD.

RAKESH 
KUMAR

RAKESH.ADV
OCATE18@GM
AIL.COM

EX. (COMM) 
68/2025

ORIENT LINKS 
PVT. LTD. VS 
RUPAM JHA 

MAHESH 
SHARMA

mailto:LAL@dCHIMANLAL
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13

27.01.2025 9811452022 NA

27.01.2025 9811452022 NA

27.01.2025 9811452022 NA

27.01.2025 NA NA NA

28.01.2025 9999877470 17.01.2025

28.01.2025 9811452022 NA

31.01.2025 9811452022 NA

31.01.2025 9811452022 NA

31.01.2025 9811452022 NA

31.01.2025 9811452022 NA

14 WEST CS 03-01-2025 9958050214 23-12-2024

CS 03-01-2025 9310019131 19-12-2024

CS 07-01-2025 9650941688 29-11-2024

CS 10-01-2025 9999339334 03-01-2025

CS 13-01-2025 8285672608 21-12-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

OMP (I) 
(COMM)/105/2025

HDFC BANK 
LTD. VS AARTI 
AARTI

ANISH 
BHOLA

anish_bhola17
@yahoo.com

OMP (I) 
(COMM)/106/2025

HDFC BANK 
LTD. VS HAKAM 
RASHID

ANISH 
BHOLA

anish_bhola17
@yahoo.com

OMP (I) (COMM)/ 
107/2025

HDFC BANK 
LTD. VS PAWAN 
KUMAR

ANISH 
BHOLA

anish_bhola17
@yahoo.com

EX. (COMM) 
73/2025

PUNJAB 
NATIONAL 
BANK VS 
MASTER 
TRADERS

MOHAMMA
D DANISH

CS(COMM) 
133/2025

NARENDER 
KUMAR JAIN VS 
PANKAJ KUMAR 
SONI

SUBHAM 
AGGARWA
L

subhamagarwal
11308@gmail.c
om

OMP (I) 
(COMM)/111/2025

TATA CAPITAL 
LTD. VS 
FASTHRUST 
CONSTRUCTION 
PVT. LTD.

ANISH 
BHOLA

anish_bhola17
@yahoo.com

OMP (I) 
(COMM)/131/2025

HDFC BANK 
LTD VS. VINEET 
DHULL

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

OMP(I) COMM 
132/2025

HDFC BANK 
LTD. VS SUMIT 
MATHEW XAXA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

OMP (I) 
(COMM)/133/2025

HDFC BANK 
LTD VS. NOMAN 
MEHMOOD

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

OMP (I) 
(COMM)/134/2025

HDFC BANK 
LTD VS. 
SARDAR SINGH

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/10/2025

M/s Sarens 
Heavy Lift India 
Private Ltd  Vs  
M/S Jagdamba 
Cranes Private 
Limited

Shitanshu(P
),

Kansal.rajan@g
mail.com

CS 
(COMM)/9/2025

UCO BANK  Vs  
ARUN 
SACHDEVA 
PROP OF 
SUBHASH 
FOOTWEAR 
AND 
GARMENTS 
AND ANR

Kamlesh 
Kumar 
Tiwari(P),

ad.kamleshtiwa
ri@gmail.com

CS 
(COMM)/16/2025

HARIOM 
AGGARWAL 
PROPRIETOR 
OF HARIOM 
STEEL TRADERS 
 Vs  M/S 
CHANDRALEKH
A 
CONSTRUCTION 
AND ORS

Mamta 
sarna(P),

sumitsama@gi
nail.com

CS 
(COMM)/29/2025

M/S ARCHNA 
TRADING 
COMPANY THR 
ITS SOLE 
PROPRIETOR 
MS ARCHANA 
PANDEY // Vs 
Om Engineering 
Complete 
Solution

Nagendra 
Singh(P),

advsupremecou
rt7267@gmail.c
om

CS 
(COMM)/30/2025

SARAOGI SUPER 
SALES PVT LTD 
Vs RAJEEV 
KUMAR 
JAISWAL PROP 
JAISWAl 
TRADERS

VARUN 
BEDI(P),

advocatevrunbe
di@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
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DATE OF 
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PAYMENT 
OF COURT 
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14 WEST

Counter Claim 15-01-2025 9625100702 14-11-2024

CS 16-01-2025 9654371856 21-12-2024

CS 16-01-2025 9654371856 21-12-2024

CS 18-01-2025 9999029218 21-10-2024

CS 22-01-2025 9582028538 13-01-2025

CS 29-01-2025 9811896060 17-01-2025

CS 31-01-2025 9810134489 29-01-2025

15 WEST CS COMM 1/2025 03.01.2025 9899071998 03.01.2025

CS COMM 2/2025 03.01.2025 9999353434 03.01.2025

CS COMM 14/2025 07.01.2025 9810600656 04.01.2025

CS COMM 17/2025 9811215280 03.01.2025

CS COMM 18/2025 9811215280 03.01.2025

CS COMM 22/2025 10.01.2025 9810930909 24.12.204

CS COMM 23/2025 10.01.2025 8860658903 18.12.2024

CS COMM 32/2025 14.01.2025 9910423763 10.01.2025

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

Counter 
Claim/1/2025

MADAN LAL 
PROPRIETOR 
OF NEW DURGA 
TRAVELS AND 
ANR  Vs  M s Axis 
Communications 
Through its AR

Praveen 
Kumar(P),

KPRAVEN.LA
W@GMAIL.CO
M

CS 
(COMM)/40/2025

STATE BANK OF 
INIDA  Vs  
SANJAY

MANOJ 
PANDEY(P),

advpandeyman
oj@gmail.com

CS 
(COMM)/39/2025

STATE BANK OF 
INIDA  Vs  BALA

MANOJ 
PANDEY(P),

advpandeyman
oj@gmail.com

CS 
(COMM)/46/2025

M/S BEST TECH 
PIPES LLP  Vs  
M/S 
ROYALGOLF 
LINK CITY 
PROJECTS PVT 
LTD

Shailender 
Negi(P),

shailnegi1984@
gmail.com

CS 
(COMM)/50/2025

SATBIR PUNIA 
PROPRIETOR 
LUXMI MOTORS 
 Vs  M/S OLA 
FLEET 
TECHNOLOGIES 
PVT LTD

Sukhmeet 
Singh 
Lamba(P),

skukhmitlamba
@gmail.com

CS 
(COMM)/78/2025

STATE BANK OF 
INDIA Vs 
RAMESH

Ashok 
Kumar(P),

kumarashokadv
ocate@gmail.co
m

CS 
(COMM)/86/2025

MUNNA LAL 
YADAV 
PROPRIETOR 
M/S MARK 
ENGINEERING 
SYSTEM Vs 
Dolphin Aqua 
Cure Pvt Ltd

ANANT 
KUMAR 
HAJELAY(P
),

HAJELAYLAW
ASSOCIATES@
GMAIL.COM

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

RIDHIMA 
ADVANI VS. 
SANYA 

ASHUTOSH 
SENGER

ashutosh@seng
erchambers.co
m

SERVEK 
FABRICATORS 
VS. 
SHAMPOORJI 
PALLONJI

SACHIN 
LOHIA

lohiassociates@
gmail.com

M/S EPPION 
LIFESCIENCES 
PVT LTD VS. 
M/S PHARMER

PARAS 
AGGARWA
L

parasaggarwala
dv@gmail.com

STPI INFRA 
PROJECTS LLP 
VS. AMBHIKA 

ASHISH 
UPADHYAY

upadhyaylawch
ambers@gmail.
com

STPI INFRA 
PROJECTS LLP 
VS. SAKSHI 
GANDHI 

ASHISH 
UPADHYAY

upadhyaylawch
ambers@gmail.
com

M/S ASP 
ENTERPRISES 
VS. M/S 
KESHAV 
ENTERPRISES

YOGESH 
GOEL

yogesh.g.goel@
gmail.com

ASUJA ESERV 
PVT LTD VS. 
ICICI BANK LTD

SHRIRAM 
TIWARY

srt3007@gmail.
com

M/S ART OF 
WOOD 
PRESENTATIVE 
VS. SAKIR SAIFI

BHARAT 
BHUSHAN

advbharatbhus
han325@gmail.
com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

15 WEST

CS COMM 33/2025 14.01.2025 9811317311 10.01.2025

CS COMM 66/2025 28.01.2025 9312832910 19.01.2025

CS COMM 67/2025 28.01.2025 9810362626 19.01.2025

CS COMM 7/2025 28.01.2025 9811041494 17.01.2025

CS COMM 79/2025 30.01.2025 9318470789 17.01.2025

CS COMM 80/2025 30.01.2025 8860844670 03.10.2025

CS COMM 81/2025 30.01.2025 S K GARG 9810314404 24.01.2025

CS COMM 82/2025 30.01.2025 9312908832 08.01.2025

CS COMM 84/2025 31.01.2025 811081980 18.01.2025

16 WEST 08-01-2025 Not Mentioned 26-11-2024

Misc DJ/14/2025 08-01-2025

10-01-2025 8383953944

10-01-2025 8700767450 23-12-2024

14-01-2025 Not Mentioned Not Mentioned

14-01-2025 9953434896 Not Mentioned 07-01-2025

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SATYA NARIAN 
GUPTA VS. 
PUNEET VERMA

ARVIND 
GUPTA

advocatearvind
gupta@gmail.c
om

SAVOIR FAIRE 
MANUFACTURI
NG CO VS. 
BANITA SWAIN

SUNIL 
DUTT

contact@sddla
w.in

PUNJAB 
NATIONAL 
BANK VS. 
CHANCHALA 
DEVI

AVDESH 
KR. 
SHAKYA

Aakshakya@gm
ail.com

VINOD KUMAR 
BANGA VS. 

AMAIJIT 
SINGH

radheyshyamad
v@gmail.com

YASHPAL VS. 
ANUJ LAMBA

ADITYA 
KAUSHIK

CHARAN 
PAADUKA 
INDUSTRIES VS. 
MUBARAK 
PASHA

PREM 
GARG

premgarg.legal
@yahoo.com

THE SOUTH 
INDIA BANK VS. 
PARVINDER 
SINGH

skgargandcomp
any@gmail.com

AJAY SINGHAL 
HUF VS. SITA 
RAM AND CO 

ASHOK 
KUMAR

ayequity@gmai
l.com

AGNI DEVICES 
PVT LTD VS. 
SOMYA 
PYROTEK 

M.K. 
MIGLANI

mail@wrbindia.
com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/19/2025

RAINBOW 
TEXTILES  Vs  
M/S FASHNEAR 
TECHNOLOGIES 
PVT LTD

Sobhik 
Tanwar(P),

CANARA BANK  
Vs  JYOTI 
BATRA

ANIL 
SHARMA(P)
,

Execution 
(Comm)/13/2025

M/S SALEK 
CHAND JAIN 
AND SONS  Vs  
Mr Anshul 
Khanna

Not 
applicable(P
),

jain.adityaraj@
gamil.com

CS 
(COMM)/25/2025

SAKSHI JAIN 
THROUGH SPA 
SHRI VINOD 
KUMAR JAIN  Vs 
 NITISH JAIN

Shiven  
Banga(P),

adheerajassocia
te@gmail.com 

OMP (I) 
(COMM)/13/2025

Yes Bank Ltd  Vs  
SANT BABA 
DEVIDAS 
LOGISTIC

ADV. LALIT 
PANDEY(P),

CS 
(COMM)/34/2025

TRIP INDIA PVT 
LTD  Vs  SABAL 
PRODUCTION

Bharat 
Prakash(P),



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

17-01-2025 Not Mentioned Not Mentioned

20-01-2025 9312414473 Not Mentioned

21-01-2025

23-01-2025 9911040316 02-12-2024

24-01-2025 Not Mentioned Not Mentioned

24-01-2025 Not Mentioned Not Mentioned

24-01-2025 Not Mentioned Not Mentioned

24-01-2025 Not Mentioned Not Mentioned 20-01-2025

25-01-2025 9811133644

25-01-2025 97181 22188 

25-01-2025

27-01-2025 Not Mentioned Not Mentioned

27-01-2025 Not Mentioned Not Mentioned

27-01-2025 Not Mentioned Not Mentioned

27-01-2025 Not Mentioned Not Mentioned

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

OMP (I) 
(COMM)/16/2025

YES BANK 
LIMITED  Vs  
ANIL KUMAR

TURAB ALI 
KAZMI(P),

Execution 
(Comm)/27/2025

SANJAY JAIN  Vs 
 KDR FORGINGS 
PVT LTD

SURINDER 
JAIN(P),

Execution 
(Comm)/28/2025

ANKIT GUPTA  
Vs  ENGLISH 
PREMIUM

AMAR 
KUMAR(P),

7820000383, 
8000000383, 
7820000300 

gauravdelhiS@
yahoo.com 

CS 
(COMM)/53/2025

Shri Naveen 
Gulati Proprietor 
of M/s Balaji 
Sales Corporation 
 Vs  Shri Puneet 
Gupta Proprietor 
of M/s  D AND D 
Metal

ROHIT 
SEHGAL(P),

gauravgauradvo
cate@gmail.co
m

OMP (I) 
(COMM)/31/2025

YES BANK LTD  
Vs  EXPRESS 
CARGO 
SERVICE

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/30/2025

YES BANK LTD  
Vs  VIKASH 
TYAGI

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/29/2025

YES BANK LTD  
Vs  DEEPAK 
CHAUDHARY

KARTIK 
KUMAR(P),

CS 
(COMM)/60/2025

The Nainital 
Bank Limited  Vs  
Ayush Collection

Manoj 
Gupta(P),

OMP (I) 
(COMM)/48/2025

Shriram Finance 
Ltd  Vs  GAYYUR

Manoj 
Kumar(P),

manojkadv@ga
mil.com

Execution 
(Comm)/34/2025

ABS INDIA 
PRIVATE 
LIMITED  Vs  
ABC 
INFOSYSTEMS 
PRIVATE 
LIMITED

PRAKHAR 
DIXIT(P),

consultancy@sy
nclegal.co.in 

CS 
(COMM)/62/2025

Woodver Coatiing 
Pvt Ltd  Vs  
FURNISHAMOR
E SERVICES LLP

Taksh 
Suri(P),

OMP (I) 
(COMM)/64/2025

YES BANK LTD  
Vs  GAURAV 
GAURAV

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/63/2025

YES BANK LTD  
Vs  MIHILAL 
AHIRWAR

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/62/2025

YES BANK LTD  
Vs  KAMAL 
KANT KHANNA

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/61/2025

YES BANK LTD  
Vs  CHAND TITU 
AHMED

KARTIK 
KUMAR(P),



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

27-01-2025 Not Mentioned Not Mentioned

28-01-2025 9999802509 18-01-2025

28-01-2025 9891297097 24-01-2025

29-01-2025 9953702037 14-01-2025

03-01-2025 8447777040 17-12-2024

CS (COMM)/7/202503-01-2025 9811041494 18-12-2024

03-01-2025 87 1040589

03-01-2025 Not Mentioned Not Mentioned

14-01-2025 8130383143 Not Mentioned

15-01-2024 8802310640 Not Mentioned

17 WEST 03-01-2025 9810155090 nil

CS (COMM) 03-01-2025 7011482414 23-12-2024

OMP (I) COMM 08-01-2025 9811015339 nil

10-01-2025 9811485695 nil

CS (COMM) 10-01-2025 991045141 27-01-2025

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

OMP (I) 
(COMM)/60/2025

YES BANK LTD  
Vs  BABITA 
SINGH

KARTIK 
KUMAR(P),

CS 
(COMM)/65/2025

PUNJAB 
NATIONAL 
BANK  Vs  
BABITA 
MAHAWAR

Varun 
Gupta(P),

ravinderadv@v
ahoo.com

CS 
(COMM)/64/2025

M/S ARCO 
PLAST  Vs  M/S 
PAWAN 
ENTERPRISES

SURENDER 
SHARMA(P)
,

anokhijindgi@g
mail.com 

CS 
(COMM)/77/2025

SRI BALAJI 
PACKERS 
THROUGH ITS 
AR SH SUMIT 
JAIN  Vs  
STANDARD 
AUTO 
ENGINEERS 
PVT LTD 
THROUGH ITS 
DIRECTORS

NARENDER 
SINGH(P),

narendersagwa
n@yahoo.com

CS 
(COMM)/8/2025

DHINGRA 
OPTICS  Vs  
MAYASHEEL 
RETAIL INDIA 
LIMITED

DEPUTY 
LAL(P),

advvikassharma
l978@gmail.co
m 

ANANDI DEVI  
Vs  NYSAA 
RETAIL 
VENTURE PVT 
LTD

SHALU 
KARDAM(P
),

radheshyamadv
@gmail.com

OMP (I) 
(COMM)/1/2025

AXIS BANK 
LIMITED  Vs  
HARISH KUMAR

Sunita 
Singh(P),

INDOLEXLAW
@GMAIL.COM 

Execution 
(Comm)/3/2025

UNION BANK 
OF INDIA  Vs  
M/S ND  
FOOTWEAR

CHITRA 
MALHOTR
A(P),

OMP (I) 
(COMM)/14/2025

Yes Bank Ltd Vs 
MDB BUILDCON

ADV. LALIT 
PANDEY(P),

CS 
(COMM)/36/2024

Campus 
Activewear 
Limited Vs Gopal 
Bhatia Proprietor 
Of M/s Shoes 
Galaxy

Ankit 
Parashar(P),

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

ARB. A. 
(COMM.)

ARB. A. 
(COMM.)/1/2025

MODI IMPORTS 
Vs AMBIT 
FINVEST 
PRIVATE 
LIMITED

SANJAY 
VERMA

sanjayvermaad
v@yahoo.com

CS 
(COMM)/3/2025

DEEPAK 
BANSAL V/S 

HEMANT 
PATHAK

advpathak83@
gmail.com

OMP (I) 
(COMM.)/3/2025

YES BANK V/S 
PARMOD HARI 
PRAKASH 

SACHIN 
KATYAL

katyalsachin20
08gmail.com

ARB. A. 
(COMM.)

ARB. A. 
(COMM.)/2/2025

PANKAJ VOHRA 
Vs ANJU VOHRA 
AND ORS

ASHOK 
MITTAL

lawverakmsmai
l.com

CS 
(COMM)/24/2025

M/S SUNRISE 
ENTERPRISES 
Vs THE 
EXECUTIVE 
ENGINEER 
DELHI JAL 
BOARD

HARSH 
CHACHRA

adv.harshchach
ra@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

CS (COMM) 10-01-2025 991045141 27-01-2025

CS (COMM) 10-01-2025 9444446565 07-01-2025

CS (COMM) 10-01-2025 9582599551 20-12-2024

CS (COMM) 14-01-2025 9711900673 13.12.2024

CS (COMM) 17-01-2025 P.S SINGAL 9871117817 26-12-2024

CS (COMM) 20-01-2025 9212010299 16-01-2025

24-01-2025 1126211488 nil

24-01-2025 1126211488 nil

CS (COMM) 24-01-2025 9811896060 17-.01-.2025

CS (COMM) 24-01-2025 9811896060 17-.01-.2025

CS (COMM) 24-01-2025 9811896060 17-.01-.2025

CS(COMM) 24-01-2025 9873403435 17-01-2025

25-01-2025 1126211488 nil

27-01-2025 1126211488 nil

27-01-2025 1126211488 nil

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/26/2025

M/S SUNRISE 
ENTERPRISES 
Vs MR AJAY 
KUMAR

HARSH 
CHACHRA

adv.harshchach
ra@gmail.com

CS 
(COMM)/27/2025

PARVEEN 
KUMAR GARG 
V/S NEENA 
MAHAJAN

SAMEER 
SIDHAR

sameer.sidhar
@metropolitanl
egal.in

CS 
(COMM)/28/2025

SCHENKAR 
INDIA PVT LTD 
V/S SIVANDANA 
COMMERCIAL 
COMPANY PVT 
LTD

MEHUL 
PARTI

HARSHITA.MA
LIK@CHANDH
IOK.COM

CS 
(COMM)/31/2025

PUNJAB 
NATIONAL 
BANK V/S SK 
ENTERPRISES

VED 
PRAKASH

advocateprakas
hved@gmail.co
m

CS 
(COMM)/42/2025

APJ Steel Impex 
Pvt Ltd Vs 
RAHUL KUMAR 
JAISWAL

singalps@gmail
.com

CS 
(COMM)/48/2025

VIRESH TYAGI 
V/S M/S E.L TEK

MANOJ 
KHATRI

advocatem.khat
ri@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/27/2025

YES BANK V/S 
BIBARAN 
BASAK

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/28/2025

YES BANK LTD 
Vs ROMY 
DHARAM PAL 
SINGH

SACHIN 
KATYAL 

legal@katyalass
ociates.com

CS 
(COMM)/56/2025

STATE BANK OF 
INDIA V/S MR 
ANIL 

ASHOK 
KUMAR

kumarashokadv
ocate@gmail.co
m

CS 
(COMM)/57/2025

STATE 
BANKLOF INDIA 
V/S SANJAY 
KUMAR 

ASHOK 
KUMAR

kumarashokadv
ocate@gmail.co
m

CS 
(COMM)/58/2025

STATE BANK OF 
INDIA V/S 
KARUNAKARAN

ASHOK 
KUMAR

kumarashokadv
ocate@gmail.co
m

CS 
(COMM)/59/2025

JITENDER 
SINGH 
DHAWAN V/S 
STATE BANK OF 
INDIA 

VIJAY K 
SEHGAL

vijayadav558@
gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/40/2025

YES BANK LTD 
Vs YUSUF SAIFI

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/65/2025

YES BANK V/S 
PARMJEET 
SINGH MATTA

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/66/2025

YES BANK V/S 
LAXMI 
NARAYAN

SACHIN 
KATYAL 

legal@katyalass
ociates.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

27-01-2025 1126211488 nil

27-01-2025 1126211488 nil

27-01-2025 1126211488 nil

27-01-2025 1126211488 nil

27-01-2025 1126211488 nil

30-01-2025 9891105069 NIL

CS (COMM) 31-01-2025 9810206170 28-01-2025

18 WEST 03-01-2025 9891285888 06-12-2024

03-01-2025 9811041494 18-12-2024

03-01-2025 9899365677 20-12-2024

04-01-2025 9871694660 23-12-2024

04-01-2025 S. Sood 9811786067 20-09-2024

09-01-2025 8882684194 20-12-2024

15-01-2025 Sahil Aeron 9910007125 19-09-2018

16-01-2025 9654371856 21-12-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/67/2025

YES BANK V/S 
ARUN KUMAR 
SINGH 

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/68/2025

YES BANK V/S 
ASVENDRA 
SINGH 
RAJ[POOT

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/69/2025

YES BANK V/S 
DHEERAJ 
KUMAR 

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/70/2025

YES BANK V/S 
YAMINI 
SOLANKI 

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/71/2025

YES BANBK V/S 
ALOK REJA 

SACHIN 
KATYAL 

legal@katyalass
ociates.com

OMP (I) 
(COMM)

OMP 
(COMM.)/1/2025

PROGRESSIVE 
SALES PVT LTD 
V/S NORTH 
END FOODS 
MARKETING 
PVT LTD

AKHIL 
SACHAR 

SACHAR.AKHI
L@GMAIL.CO
M

CS 
(COMM)/83/2025

MEDISAN 
INSAAT SAGLIK 
SISTERMLERI 
LTD STI” V/S 
MED FRESHE 
PVT LTD 

MOHD 
ALAM

advalam1@gma
il.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/4/202
5

CS 
(COMM)/4/2025

BANK OF 
MAHARASHTRA 
Vs EASTERN 
POLYMER

SHAILESH 
KUMAR

ADVSHAILES
HKUMAR@G
MAIL.COM

CS 
(COMM)/5/202
5

CS 
(COMM)/5/2025

ANANDI DEVI 
Vs MAYASHEEL 
RETAIL INDIA 
LTD

Radhey 
Shayam

radheyshyamad
v@gmail.com

CS 
(COMM)/6/202
5

CS 
(COMM)/6/2025

Rajeev Sharma Vs 
M/S Rakhi 
Fashion

Shalu 
Sharma

robinadv96@g
mail.com

CS 
(COMM)/11/20
25

CS 
(COMM)/11/2025

SHRIRAM 
PISTONS AND 
RINGS LIMITED 
Vs SUNEEL 
KUMAR

Ravi 
Chauhan

mail@ravichau
han.co.in

CS 
(COMM)/12/20
25

CS 
(COMM)/12/2025

State Bank Of 
India Vs KIRAN 
PAL

msssoodadvoca
te@gmail.com

CS 
(COMM)/21/20
25

CS 
(COMM)/21/2025

HEM KANT JHA 
Vs RAMAPEER 
STONE 
INDUSTRIES

KARAN 
BHAMBRI

ADVKARANBH
AMBRI@GMAI
L.COM

CS 
(COMM)/35/20
25

CS 
(COMM)/35/2025

DHRAMPAL 
TOMAR Vs MCN 
SOLUTIONS PVT 
LTD

indiaaeron@gm
ail.com

CS 
(COMM)/36/20
25

CS 
(COMM)/36/2025

STATE BANK OF 
INIDA Vs 
DEVANAND

Manoj 
Kumar 
Pandey

advpandeyman
oj@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

18 WEST

16-01-2025 9811024490 14-09-2023

17-01-2025 9899641617 06-01-2025

17-01-2025 8920569785 09-01-2025

18-01-2025 Viren Bansal 9433433333 15-01-2025

20-01-2025 8527334575 17-01-2025

24-01-2025 Ankit Gupta 9953030485 21.01.2025

24-01-2025 9873245548 21-01-2025

27-01-2025 8447151507 13.01.2025

29-01-2025 9811896060 17-01-2025

31-01-2025 9810163624 28-01-2025

19 WEST 04-01-2025

Misc DJ/10/2025 04-01-2025 Ashu Pathak

04-01-2025 9871129399 02-01-2025

07-01-2025 8368031251 03-01-2025

08-01-2025 8700767450 03-01-2025

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/37/20
25

CS 
(COMM)/37/2025

Uco Bank Vs 
Abhay Jain

ARUN 
DUGGAL

ARUNDUGGAL
@YAHOO.COM

CS 
(COMM)/41/20
25

CS 
(COMM)/41/2025

Chaudhary 
Timber 
Industries Private 
Limited Vs 
MEENA DEVI 
HARLALKA 
PROPRIETOR 
OF STREAM 
ENTERPRISES

JASPREET 
SINGH

jaspreet.law@g
mail.com

CS 
(COMM)/44/20
25

CS 
(COMM)/44/2025

RAI AND CO Vs 
MITESH 
HARILAL KARIA 
AND OTHER

ASHUTOSH 
JAIN

ASHUTQSHJA
1N095@GMA1
L.COM

Counter 
Claim/4/2025

Counter 
Claim/4/2025

Wear well indla 
pvt lta Vs 
Kohinoor ribbon 
factory pvt ltd

virenbansal1@g
mail.com

CS 
(COMM)/47/20
25

CS 
(COMM)/47/2025

SAHIL PLASTIC 
THROUGH ITS 
PROPRIETOR 
MR SANJAY 
AGGARWAL Vs 
VENUS 
CONFERENCES 
AND 
EXHIBITIONS 
PVT LTD

Abhay 
Pratap Singh

abhay@gnslega
l.in

CS 
(COMM)/54/20
25

CS 
(COMM)/54/2025

AGGARWAL 
IRON AND 
STEEL 
INDUSTRIES Vs 
ARIEN GLOBAL 
LIFESTYLE 
PRIVATE 
LIMITED

ankitgupta@gra
vista.legal.in

CS 
(COMM)/55/20
25

CS 
(COMM)/55/2025

Canara Bank Vs 
Ram Kumar 
Proprietor of 
Ram Trading

SUMIT 
VIRMANI

VIRMANILAW
CO@GMAIL.C
OM

CS 
(COMM)/63/20
25

CS 
(COMM)/63/2025

Woodver Coating 
Private Limited 
Vs Roobin 
Pokarna

RAKESH 
MALHOTR
A

chambersoftrite
ntlegalllp@gma
il.com

CS 
(COMM)/76/20
25

CS 
(COMM)/76/2025

State Bank Of 
India Vs 
BHARAT

ASHOK 
KUMAR

KUMARASHO
KADVOCATE@
GMAIL.COM

CS 
(COMM)/85/20
25

CS 
(COMM)/85/2025

OM LOGISTICS 
LIMITED Vs ALA 
MODE 
TECHNOLOGIES 
PRIVATE 
LIMITED

Arun 
Aggarwal

ADVOCATEAR
UN23@GMA1L
.COM

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Execution 
(Comm.)/7/202
5

Execution 
(Comm.)/7/2025

SHREE SHYAM 
TRADERS Vs 
AMOCON

Misc 
DJ/10/2025

PARKNonwoven 
Pvt Ltd Vs Mag 
Filters and 
Equipment 
Private Limited 
AND Ors

CS 
(COMM)/13/20
25

CS 
(COMM)/13/2025

PAYSPRINT 
PRIVATE 
LIMITED Vs 
INDRAJEET 
YADAV

Vivek 
Sharma

viveksharma.ad
vo1@gmail.com

CS 
(COMM)/15/20
25

CS 
(COMM)/15/2025

BANK OF 
BARODA Vs 
DIGITOOLS

Suman 
Kumar 
Choudhary

advocateskchou
dhary@gmail.c
om

CS 
(COMM)/20/20
25

CS 
(COMM)/20/2025

weblink in Pvt 
Ltd Vs Infinity 
Group

Chanchal 
Sharma

adheerajassocia
te@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

14-01-2025 9953036426 13-01-2025

16-01-2025 9654371824 15-01-2025

17-01-2025 9953036426 15-01-2025

18-01-2025 Anuj Kumar 9810133410 15-01-2025

18-01-2025

21-01-2025 9213142242 20-01-2025

23-01-2025 9811522440 22-01-2025

25-01-2025

25-01-2025 011-26211488 22-01-2025

25-01-2025 9811133644 23-01-2025

25-01-2025 9811133644 23-01-2025

25-01-2025 011-26211488 22-01-2025

25-01-2025 011-26211488 22-01-2025

25-01-2025 011-26211488 22-01-2025

25-01-2025 Anoop Singh8585985095 24-01-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/11/20
25

OMP (I) 
(COMM.)/11/2025

YES BANK 
LIMITED Vs 
SUMIT KUMAR

Sumit 
Kumar

teams@skplaw.
in

CS 
(COMM)/38/20
25

CS 
(COMM)/38/2025

STATE BANK OF 
INIDA Vs vinod 
kumar

Manoj 
Pandey

adpandeymanoj
@gmail.com

OMP (I) 
(COMM.)/17/20
25

OMP (I) 
(COMM.)/17/2025

YES BANK 
LIMITED Vs 
DEEPU SINGH

Turab Ali 
Kazmi

turab@skplaw.i
n

OMP (I) 
(COMM.)/19/2
025

OMP (I) 
(COMM.)/19/2025

JFC LEASING P 
LTD Vs SHAMA 
PARVEEN

bhagatsinghis@
yahoo.com

Execution 
(Comm.)/23/20
25

Execution 
(Comm.)/23/2025

Ms Psa Polymers 
Pvt Ltd Vs M/S 
GLOBUS 
ECOTRONICS 
PVT LTD

OMP (I) 
(COMM.)/20/2
025

OMP (I) 
(COMM.)/20/2025

ORIX AUTO 
INFRASTRUCTU
RE SERVICE 
LIMITED Vs 
RITESH 
PRABHAKAR 
MENON

Ritesh 
Prabhakar 
Menon

abidahmadadvo
cate@gmail.co
m

CS 
(COMM)/51/20
25

CS 
(COMM)/51/2025

Bank of Baroda 
Vs Baljeet Kaur 
Chopra

Deepa 
Gupta

advocate.deepa.
gupta@gmail.c
om

Execution 
(Comm.)/35/20
25

Execution 
(Comm.)/35/2025

MS FIRE HUT 
COMMERCIAL 
EQUIPMENT 
PVT LTD Vs MS 
KALTECH 
BUILDING 
CONTROLS PVT 
LTDOMP (I) 

(COMM.)/41/2
025

OMP (I) 
(COMM.)/41/2025

YES BANK LTD 
Vs NIYAZ NISAR

Kirtik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/42/2
025

OMP (I) 
(COMM.)/42/2025

Shriram Finance 
Ltd Vs MUKESH 
KUMAR

Manoj 
Kumar

OMP (I) 
(COMM.)/43/2
025

OMP (I) 
(COMM.)/43/2025

Shriram Finance 
Ltd Vs MOHSIN

Manoj 
Kumar

OMP (I) 
(COMM.)/44/2
025

OMP (I) 
(COMM.)/44/2025

YES BANK LTD 
Vs YADRAM

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/45/2
025

OMP (I) 
(COMM.)/45/2025

YES BANK LTD 
Vs SHAMA

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/46/2
025

OMP (I) 
(COMM.)/46/2025

YES BANK LTD 
Vs SUKHDEV 
SINGH

Kartik 
Kumar

legal@katyalass
ociates.com

CS 
(COMM)/61/20
25

CS 
(COMM)/61/2025

ali sales 
corporation Vs 
Ashian Garments

lawconsultant7
86@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

27-01-2025 011-26211488 22-01-2025

27-01-2025 011-26211488 22-01-2025

27-01-2025 011-26211488 22-01-2025

27-01-2025 011-26211488 22-01-2025

27-01-2025 011-26211488 22-01-2025

27-01-2025 011-26211488 22-01-2025

28-01-2025 8126399943 26-01-2025

28-01-2025 8126399943 26-01-2025

28-01-2025 9891297097 24-01-2025

28-01-2025 Bhaskar Vali 9910358225 28-01-2025

28-01-2025 011-26211488 28-01-2025

28-01-2025 011-26211488 22-01-2025

31-01-2025 Praveen Suri9810928188 27-01-2025

20 1 CS(COMM) 2/2025 03.01.2025 9811387338 18.12.2024

1 CS(COMM) 3/2025 03.01.2025 9810472854 30.09.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/72/2
025

OMP (I) 
(COMM.)/72/2025

YES BANK LTD 
Vs KULDEEP 
RAJPAL

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/73/2
025

OMP (I) 
(COMM.)/73/2025

YES BANK LTD 
Vs PRIYA 
ARORA

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/74/2
025

OMP (I) 
(COMM.)/74/2025

YES BANK LTD 
Vs AKANT 
DAGAR

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/75/2
025

OMP (I) 
(COMM.)/75/2025

YES BANK LTD 
Vs DHEERAJ 
KUMAR

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/76/2
025

OMP (I) 
(COMM.)/76/2025

YES BANK LTD 
Vs ASHISH 
KUMAR

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/77/2
025

OMP (I) 
(COMM.)/77/2025

YES BANK LTD 
Vs MOHIT 
MAJUMDAR

Kartik 
Kumar

legal@katyalass
ociates.com

CS 
(COMM)/69/20
25

CS 
(COMM)/69/2025

Gangotri 
Electronics Pvt 
Ltd Vs Orion 
Industries

Kartik 
Bhagat

advocatebhagat
24@gmail.com

CS 
(COMM)/70/20
25

CS 
(COMM)/70/2025

Gangotri 
Electronics Pvt 
Ltd Vs Evana 
Electricals Private 
Limited

Kartik 
Bhagat

advocatebhagat
24@gmail.com

CS 
(COMM)/71/20
25

CS 
(COMM)/71/2025

ARCO PLAST Vs 
UNIQUE ART 
AND ORS

Surender 
Sharma

anokhijindgi@g
mail.com

CS 
(COMM)/72/20
25

CS 
(COMM)/72/2025

GSI Enterprises 
Private Limited 
Vs Hari 
Electricals

office@vali.co.i
n

OMP (I) 
(COMM.)/88/2
025

OMP (I) 
(COMM.)/88/2025

YES BANK LTD 
Vs VIKRANT 
RAM MEHAR

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/89/2
025

OMP (I) 
(COMM.)/89/2025

YES BANK LTD 
Vs NAVEEN 
KUMAR

Kartik 
Kumar

legal@katyalass
ociates.com

Ex.COMM - 
Award by Arb. 
Comm./1/2025

Ex.COMM - Award 
by Arb. 
Comm./1/2025

Doha Bank Vs 
Prashant Sethi

praveensuri73
@gmail.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

B S THAKUR 
SOLE PROP OF 
DYNATECH VS. 
CENTRAL 
PUBLIC WORKS 
DEPARTMENT 
AND ORS. 

SANJEEV 
KUMAR 
AND DALIP 
SINGH

NOT 
AVAILABLE

ANSHUL 
SHARMA VS. 
HANDICRAFT 
DEVE3LOPMEN
T 
CORPORATION 
OF KERELA

VAIBHAV 
SINHA

sinhavaibhav@
rediffmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 13/2025 07.01.2025 8447749492 04.01.2025

1 CS(COMM) 15/2025 08.01.2025 20.12.2024

1 CS(COMM) 14/2025 08.01.2025 11.12.2024

1 CS(COMM) 17/2025 09.01.2025 9311603927 24.12.2024

1 CS(COMM) 21/2025 10.01.2025 9654828744 20.11.2024

1 CS(COMM) 23/2025 10.01.2025 9654828744 20.11.2024

1 CS(COMM) 24/2025 10.01.2025 9654828744 20.11.2024

1 OMP(COMM) 4/2025 13.01.2025 9971547353 23.12.2024

1 CS(COMM) 27/2025 13.01.2025 9599043045 24.12.2024

1 CS(COMM) 34/25 16.01.2025 9311405040

1 CS(COMM) 33/2025 16.01.2025 21.01.2023

1 CS(COMM) 36/2025 17.01.2025 9999330725 09.11.2023

1 CS(COMM) 40/2025 18.01.2025 9971357074 09.01.2025

1 OMP(COMM) 9/2025 20.01.2025 9999245866 23.12.2024

1 OMP(COMM) 8/2025 20.01.2025 08.01.2025

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S SPECTRON 
ENGINEERS 
PVT. LTD. VS. 
OIL AND 
NATURAL GAAS 
CORPORATION

NISHANT 
KUMAR 
AND 
GAURAV 
KUMAR 
PATHAK

ASHVIKLEGAL
@GMAIL.COM

STATE BANK OF 
INDIA VS. 
DHARMENDRA 
KUMAR 
SHARMA

RANI 
BHARDWA
J

9643680913, 
8010410831

RBHARDWAJA
SSOCIATE@G
MAIL.COM

DEV BHUMI 
COLD CHAIN 
PVT. LTD. VS. 
GREEN FRESH 
AGRO 
PROIDUCTS

RIYA 
SINGH AND 
ANKIT 
DANG,

9958838583, 
9971634469

ADVANKITDA
NG@GMAIL.C
OM

SHIVAM 
ENGINEERS & 
FABRICATORS 
VS. AASHIRWAD 
INDSUTRIEWS

SUNIL 
KUMAR 
BHARDWA
J

BHARDWAJSU
NIL26@YAHO
O.CO.IN 

BAZEL 
INTERNATIONA
L LIMITED VS. 
TAV 
AERONAUTICS 
CONSULTANCY 
PVT. LTD.

PriamvadaS
urolia

priamvadasurol
ia@gmail.com

BAZEL 
INTERRNATION
AL LIMITED VS. 
TARUN 
MATHUR

PriamvadaS
urolia

priamvadasurol
ia@gmail.com

DURGESH 
MERCHANTS 
LTD. VS. TARUN 
MATHUR

PriamvadaS
urolia

priamvadasurol
ia@gmail.com

INDIAN 
RAILWAY 
CATERING AND 
TOURISM 
CORPORATION 
VS. M/S DEEPAK 
& CO. 

ASHIM 
SHRIDHAR 
NIYATI 
PATWARD
HAN 
RADHIKA 
GUPTA

CHAMBERASH
IMSHRIDHAR
@GMAIL.COM

SUPRABHA 
MITRA VS. 
ANUJ GUPTA

ARCHIT 
SINGHAL

LEGAL@SIGM
ALEGAL.IN

UDAANSURE 
PRIVATE 
LIMITED VS. 
SAPNA GOYAL 

LEX 
LAAMA 
ADVOCATE
S

ADV_VIREN@
LEXLAAMA.C
OM

07.01.2024, 
10.01.2025

JAILAXMI 
ENTERPRISE 
PVT. LTED. VS. 
CB ELECTRICS 
INDIA PVT. LTD.

SHUBHAM 
JAIN & 
HIMANSHU 
DHAWAN,

9999309222, 
8750021607

CONTACT@UT
KRISHTHALA
W.COM

STATE BANK OF 
INDIA VS. MR. 
RANJAN 
PRAKASH

SUNIL 
SEHRAWAT

DELHILAWYE
RS76@YAHOO.
CO.IN

DEUTSCHE 
BANK AG VS. M/ 
SBOTHANI 
MEDICALS PVT. 
LTD. 

 SURI & 
COMPANY

LITIGATION@
SURICO.IN

M/S PUREARTH 
INFRASTRUCTU
RE LTD. VS. M/S 
OVERVIEW 
CONSULTANTS

AMAN 
GUPTA

AMAN.LAW@
GMAIL.COM

M/S 
PNEUMATIC 
ENGINEERS 
PVT. LTD. VS. 
UNION OF 
INDIA

MANISH 
KUMAR

9911750282, 
9540697749

MIKE82ADV@
GMAIL.COM 



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 43/2025 21.01.2025 17.01.2025

1 OMP(COMM) 11/2025 22.01.2025 G L VERMA 9891600120 13.02.2023

1 OMP(COMM) 10/2025 22.01.2025 9899331166 15.01.2025

1 CS(COMM) 50/2025 24.01.2025 24.12.2024

1 CS(COMM) 49/2025 24.01.2025 9971357074 17.01.2025

1 OMP(COMM) 12/2025 27.01.2025 9899891989 15.01.2025

1 CS(COMM) 58/2025 28.01.2025 9716141409 08.01.2025

1 OMP(COMM) 14/2025 28.01.2025 9810049061 15.01.2025

1 CS(COMM) 61/2025 29.01.2025 9818365119 18.01.2025

1 CS(COMM) 63/2025 29.01.2025 9718209970 20.01.2025

1 CS(COMM) 67/2025 30.01.2025 9899218215 02.01.2025

1 OMP(COMM) 17/2025 31.01.2025 02.08.2019

21 25 07-01-2025 9999467283 16.12.2024

25 10-01-2025 9811059032 03.01.2025

25 13-01-2025 9891223874 20.12.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S RSPL LTD. 
VS. ABBAS ALI 
PROPRIETOR 
OF STANDANR 
TRADERS

UNITED 
AND 
UNITED 

26936783, 
26843455

UNITEDMARK
@UNITEDAND
UNITED.COM

DHARAMVIR 
VS. DDA

GIVERMA53@
YAHOO.COM

DEALMONEY 
COMMODITIES 
PVT. LTD. VS. 
ABHISHEK 
SETHI

SAURAV 
BHASIN

SAURAVBHASI
N10@GMAIL.C
OM 

M/S OM SAI 
CONSULTANCY 
SERVICES VS. 
M/S SHAPOORJI 
PALLONJJI & 
OCMPANY

NISHANT 
NIGAM, 
AMAN ABBI

9811038966, 
7506722118

NISHANT@NG
LAW.IN, 
ASSOCIATE4@
NGLAW.IN 

DEUTSCHE 
BANK AG VS. 
MR. CHANDRA 
SHEKHAR 
GUPTA

SURI & 
COMPANY

LITIGATION@
SURICO.IN

UPPAL 
ENGINEERING 
CO PVT. LTD. 
VS. JAG 
PARVESH SUR

RITESH 
KHATRI

RK@PETITJU
RIS.IN

EMERGE GLASS 
PVT. LTD. VS. 
WILD BERRIES 
PVT. LTD.

VINEER 
JAIN

NOTAVAILABL
E

BHARAT 
SANCHAR 
NIGAM LTD. VS. 
BANSAL 
BROTHER

ISHITA 
KATYAN

ISHITAKADYA
N.ADV@GMAI
L.COM

STATE BANK OF 
INDIA VS. 
SAGAR 
GAJANAN 
BIHADE

VARUN 
CHANDIOK

OFFICE.CHAN
DIOK@GMAIL.
COM 

HERO 
INVESTCORP 
PVT. LTD. VS. 
ASHOK KUMAR

PRAMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

BCC 
DEVELOPERS 
VS. UNION OF 
INDIA

RAHUL 
MALHOTR
A

RAHULSSMAL
HOTRA@GMA
IL.COM

M/S JAGDAMBA 
SALES 
CORPORATION 
VS. STATE

RAMESH 
KUMAR

9312279182, 
9958801096

GOEL.RK467@
GMAIL.COM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/12/20
25

CS 
(COMM)/12/2025

Madhur 
Dhingra(P),

RA KESH 
(ti)AMSASSOCI
A TES.CO. IN

CS 
(COMM)/19/20
25

CS 
(COMM)/19/2025

Shiv  
Tyagi(P),

shivktyagi1@g
mail.com

CS 
(COMM)/25/20
25

CS 
(COMM)/25/2025

ASHISH 
BATRA(P),

ashishbatra85
@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 15-01-2025 9958617492 07.01.2025

25 21-01-2025 9999132159 10.01.2025

25 22-01-2025 9717610124 21.01.2025

25 22-01-2025 9910577700 15.01.2025

25 27-01-2025 9899060069 15.01.2025

25 04-01-2025 9873437010 08.01.2025

25 27-01-2025 9999132159 24.12.2024

25 27-01-2025 9811059032 21.01.2025

25 28-01-2025 9811096551 22.01.2025

25 29-01-2025 7290938799 14.01.2025

25 29-01-2025 9811805474 22.01.2025

25 30-01-2025 9540411965 22.01.2025

25 31-01-2025 9958758752 23.01.2025

22 25 04-01-2025 9811059032 18.12.2024

25 24-01-2025 9811758559 22.01.2025

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/30/20
25

CS 
(COMM)/30/2025

NITIN 
GOEL(P),

advnitin@hotm
ail.com

CS 
(COMM)/42/20
25

CS 
(COMM)/42/2025

STATE BANK OF 
INDIA  Vs  
MOHINDER 
SINGH

ADAITA 
KUMAR  
ROUT(P),

akroutadvocate
@gmail.com

CS 
(COMM)/45/20
25

CS 
(COMM)/45/2025

PUNJAB 
NATIONAL 
BANK  Vs  
NEETU SINGH

SABHYA 
JAIN(P),

SABHYAJAINO
8@GMAIL.CO
M 

CS 
(COMM)/46/20
25

CS 
(COMM)/46/2025

CANARA BANK  
Vs  SHUBHAM 
LAKHERA

KRISHAN 
KUMAR(P),

krishenkumar
@gmail.com

CS 
(COMM)/51/20
25

CS 
(COMM)/51/2025

Krishan Lal 
Thukral  Vs  
Harsh Thukral

Sudhir  
Balyan(P),

balyanassociati
on@gmail.com

CS 
(COMM)/5/202
5

CS 
(COMM)/5/2025

Sonu 
Vivek(P),

info@mindlegal
.in

CS 
(COMM)/52/20
25

CS 
(COMM)/52/2025

ADAITA 
KUMAR  
ROUT(P),

akroutadvocate
@gmail.com

CS 
(COMM)/53/20
25

CS 
(COMM)/53/2025

Shiv  
Tyagi(P),

shivktyagi1@g
mail.com

CS 
(COMM)/57/20
25

CS 
(COMM)/57/2025

JAGRITI 
JAIN(P),

info@shreevard
hmangrouQ.co
m

CS 
(COMM)/59/20
25

CS 
(COMM)/59/2025

Rahul Trading  Vs 
 Ougi Trading 
Private Limited

Kuldeep  
Singh(P),

NOT 
PROVIDED

CS 
(COMM)/60/20
25

CS 
(COMM)/60/2025

Hindustan Media 
Ventures Limited  
Vs  Sunil Kumar

Akash 
Kaushik(P),

gaurandcompa
ny@yahoo.com

CS 
(COMM)/66/20
25

CS 
(COMM)/66/2025

PUNJAB 
NATIONAL 
BANK  Vs  
ZEENAT 
DIGITAL

Ankit 
Agrawal(P),

saurabhgadv@g
mail.com

CS 
(COMM)/69/20
25

CS 
(COMM)/69/2025

shubham 
kumar(P),

adv.shubham7
@gmail.com 

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

CS 
(COMM)/4/202
5

CS 
(COMM)/4/2025

Shiv  
Tyagi(P),

shivktyagi1@g
mail.com

CS 
(COMM)/48/20
25

CS 
(COMM)/48/2025

ANANYA 
BHATTACH
ARYA(P),

akcncoy@gmail
.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

25 04-01-2025 9899920215 17.12.2024

25 18-01-2025 999987440 10.01.2025

24 CS (COMM)/1/2025 03-01-2025 9810032754 23-12-2024

24 CS (COMM)/7/202504-01-2025 Not available not available 19-12-2024

24 08-01-2025 9999242523 23-10-2024

24 09-01-2025 9811694997 23-12-2024

24 10-01-2025 9958838583 20-12-2024

24 13-01-2025 Not available not available 03-01-2025

24 13-01-2025 9899474884 02-12-2024

24 13-01-2025 9891223874 31-12-2024

24 15-01-2025 9811278762 16-12-2024

24 15-01-2025 9971339121 10-01-2025

24 16-01-2025 9312219064 07-01-2025

24 17-01-2025 9212190624 09-12-2024

24 17-01-2025 9212190624 07-12-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

CS 
(COMM)/8/202
5

CS 
(COMM)/8/2025

NISHANT 
KUMAR(P),

ashviklegal@g
mail.com

OMP 
(COMM)/7/202
5

OMP 
(COMM)/7/2025

Preet Singh  
Oberoi(P),

office@cpsolaw.
com

SUIT FOR 
TRADEMARKS

SWASTIK PIPE  
VS  GRM MET 
MASH 
PROJECTS PVT 
LTD

SANJAY 
JAIN(P),

jainsanjay2@ya
hoo.com

SUIT FOR 
RECOVERY

STATE BANK OF 
INDIA  VS  
JABIR AHMAD 
PROPRIETOR 
M/S FIT CHOICE 
ENTERPRISES

SHIV  
TYAGI(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/16/2025

CANARA BANK  
VS  V N 
PHARMA

SOUMITRA 
CHATTERJ
EE(P),

lexcorplawoffic
es@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/18/2025

CVM MUSIC PVT 
LTD  VS  M/S 
VIANET MEDIA 
PVT LTD AND 
ANR

N 
MAHABIR(
P),

ne.mahabir@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/22/2025

DEV BHUMI 
COLD CHAIN 
PRIVATE 
LIMITED  VS  
YADGAR FRUIT 
COMPANY

ANKIT 
DANG(P),

advankitdang@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/28/2025

UNION BANK 
OF INDIA  VS  
AAYAN 
ENTERPRISES

ROTHAS 
KUMAR 
JAJORIA(P)
,

SUIT FOR 
RECOVERY

CS 
(COMM)/26/2025

PRIYA 
DARSHANI  VS  
STATE BANK OF 
INDIA

AMIT 
GUPTA(P),

amitg.advocate
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/29/2025

STATE BANK OF 
INDIA  VS  
SUNITA PROP 
OF M/S GOPAL 
KRISHNA 
DEPARTMENTA
L STORE

ASHISH 
BATRA(P),

ashishbatra85
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/32/2025

AGRIM 
AVIATION 
PRIVATE 
LIMITED  VS  
HELI AIRPARTS 
AND SERVICES 
PRIVATE 
LIMITED

RUCHIR 
BATRA(P),

adv.ruchirbatra
@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/31/2025

PREETI 
BHUTANI AND 
ANR  VS  GOYAL 
PUBLISHERS 
AND 
DISTRIBUTORS 
PVT LTD AND 
OTHERS

SWAPNIL 
GAUR(P),

legal@ralegal.c
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/35/2025

PRAGYAN 
METALS 
PRIVATE 
LIMITED  VS  
NKG 
INFRASTRUCTU
RE LIMITED

SANJAY 
KUMAR(P),

skumaradv212
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/39/2025

STATE BANK OF 
INDIA  VS  
PARMAR 
DINESH KUMAR

SUNIL 
SEHRAWAT
(P),

delhilawyers76
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/38/2025

STATE BANK OF 
INDIA  VS  
NEERAJ 
SHARMA

SUNIL 
SEHRAWAT
(P),

delhilawyers76
@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 21-01-2025 9953767798 14-01-2025

24 22-01-2025 9873388834 03-01-2025

24 27-01-2025 9868860486 08-01-2025

24 27-01-2025 9971293007 15-01-2025

24 29-01-2025 9250730788 15-01-2025

24 29-01-2025 9818365119 not available 18-01-2025

24 30-01-2025 9810017859 27-01-2025

23 SOUTH Civil Suit 10/01/2025 9910888645 03.01.2025

Civil Suit 10/01/2025 9958299393 21.12.2024

Civil Suit 10/01/2025 9971420555 21.02.2024

Civil Suit 14/01/2025 9990605966 09.01.2025

Civil Suit 16/01/2025 9810132015 13.01.2025

Civil Suit 17/01/2025 9560962997 04.08.2024

Civil Suit 21/01/2025 9991119392 11.12.2024

Civil Suit 23/01/2025 9810134793 19.01.2025

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/44/2025

FAITH 
MERCANTILE 
PVT LTD  VS  
M/S MAYA 
MACHINERY 
PVT LTD

AYUSHI 
CHUGH(P),

ayushic41@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/47/2025

BATRA PAPERS  
VS  AG 
PACKAGING

ASHUTOSH 
BHARGAVA
(P),

ashu28bhardwa
j@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/56/2025

ATUL JAIN  VS  
NAND LAL 
GOYAL

VIKRANT 
MITTAL(P),

vikrant473@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/55/2025

VALVOLIE 
CUMMINS 
PRIVATE 
LIMITED  VS  
GKR INFRACON 
(INDIA) 
PRIVATE 
LIMITED

AKSHAY 
SHARMA(P)
,

solicitorakshay
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/64/2025

MOGLI LABS 
INDIA PVT LTD  
VS  J 
MERCHANDISE

HARSH 
VARDHAN(
P),

uniquecounsels
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/65/2025

STATE BANK OF 
INDIA  VS  LATE 
SHYAM MOHAN 
SATYAM

VARUN 
CHANDIOK
(P),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/68/2025

RSPL LTD  VS  
VISHAL SOAP 
INDUSTRIES

SHRAVAN 
BANSAL(P),

skbansalipr@g
mail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/12/2025

GOLDMEDAL 
ELECTRICALS 
PRIVATE 
LIMITED  Vs  
MADHU 
CHORADIA 
PROPRIETOR 
AND TRADING 
AS SRI 
MAHAVEER 
POLYTEK

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

12, New Court 
Block-I

CS 
(COMM)/11/2025

Prasun Kumar 
Jha(propritor of 
M/s shiv shakti 
enterprises)  Vs  
Dharamraj 
Contracts(I) Pvt 
Ltd

Amit 
Sharma(P),

diligentlawyers
@gmail.com

12, New Court 
Block-I

CS 
(COMM)/10/2025

Rubicon 
Inspection 
Systems Pvt Ltd  
Vs  Paras Railtech 
Pvt Ltd

ANKUR 
GARG(P),

official@maple
gal.in

12, New Court 
Block-I

CS 
(COMM)/17/2025

LOreal India 
Private Limited  
Vs  Ashok Kumar

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

12, New Court 
Block-I

CS 
(COMM)/26/2025

M/s Tirth Agro 
Technology 
Private Limited  
Vs  M/s Saifi 
Agricultural 
Impliments

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

12, New Court 
Block-I

CS 
(COMM)/30/2025

SAHOTA 
INTERNATIONA
L  Vs  Preenja 
Apparels Inc

Neha 
Warrier(P),

nehawarrier@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/40/2025

AARK 
PHARMACEUTI
CALS  Vs  
HEDWELL 
PHARMA

Prashant 
Bhargava(P)
,

passandassociat
es@gmail.com

12, New Court 
Block-I

CS 
(COMM)/45/2025

Leayan Global 
Private Limited  
Vs  Sharma 
Importers

ANIL 
KUMAR 
SAHU(P),

allipcare@gmai
l.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

23 SOUTH

Civil Suit 23/01/2025 9711747642 20.01.2025

24 SOUTH Commercial 16/01/2025 9810132015 15.01.2025

25 SH. SANDEEP YADAV SOUTH Commercial 03-01-2025 9873109672 19-12-2024

Commercial 10-01-2025 9899408618 07-01-2025

Commercial 15-01-2025 18-12-2024

Commercial 15-01-2025

Commercial 15-01-2025

Commercial 15-01-2025

Commercial 16-01-2025 9711142200 25-12-2024

Commercial 16-01-2025 8802834958 23-12-2024

Commercial 17-01-2025 8742914100 12-12-2024

Commercial 17-01-2025 9810164421 14-01-2025

Commercial 22-01-2025 8285926521 16-01-2025

Commercial 22-01-2025 9991119392 11-12-2024

Commercial 23-01-2025 8896932838 16-01-2025

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/44/2025

SYSTEMAIR 
INDIA PVT LTD  
Vs  FABLAB 
ENGINEERING 
INDIA PVT LTD

Sunil 
Sharma(P),

sunillegal103@
gmail.com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/31/2025

Patanjali Ayurved 
Ltd  and Anr  Vs  
Rup Nagar Foods 
Products Pvt Ltd 
and Ors

SUDARSHA
N 
BANSAL(P),

LEGAL@UNIT
EDWORLD.CO.
IN

17, New Court 
Block-I

CS 
(COMM)/3/2025

Outlook 
Publishing India 
Private Limited  
Vs  Digitech 
Media and Ors

Setu 
Niket(P)

mail@curareleg
al.com

17, New Court 
Block-I

CS 
(COMM)/13/2025

State Bank of 
India  Vs  Kanta 
Devi

SHALINI 
UPADHYAY
(P)

ShaliniUpadhya
y.Advocate@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/21/2025

Emu Lines 
Private Limited  
Vs  HISARIA 
IMPEX PRIVATE 
LIMITED

Uday 
Kumar(P)

9810868162, 
8882303942

advudaykumar
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/20/2025

Emu Lines 
Private Limited  
Vs  R S 
INFRAPROJECT
S PVT LTD

Uday 
Kumar(P)

9810868162, 
8882303942

advudaykumar
@gmail.com

18-12-2024,
31-12-2024

17, New Court 
Block-I

CS 
(COMM)/19/2025

Emu Lines 
Private Limited  
Vs  
TRAVENTURE 
INTERNATIONA
L PRIVATE 
LIMITED

Uday 
Kumar(P)

9810868162, 
8882303942

advudaykumar
@gmail.com

18-12-2024,
31-12-2024

17, New Court 
Block-I

CS 
(COMM)/22/2025

Emu Lines 
Private Limited  
Vs  GSP 
LOGISTICS 
PRIVATE 
LIMITED

Uday 
Kumar(P)

9810868162, 
8882303942

advudaykumar
@gmail.com

23-07-2024, 
18-12-2024

17, New Court 
Block-I

CS 
(COMM)/25/2025

CANARA BANK  
Vs  SACHIN 
KUMAR PROP R 
KAMLA 
MEDICOS

Sanjeev 
Chopra(P)

chopra6791@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/24/2025

Ms Unique 
timber and 
plywood  Vs  DSI 
interior Pvt Ltd

ROHIT 
YADAV(P)

counselanil@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/28/2025

MEGHA 
ELECTRICALS  
Vs  NAVELI 
COLLECTIONS 
PRIVATE 
LIMITED

SUNIL 
KUMAR 
CHATURVE
DI(P)

advocate.sunilc
haturvedi@gma
il.com

17, New Court 
Block-I

CS 
(COMM)/27/2025

Ravindra Singh 
Lodha  Vs  Enviro 
Way Bio Science 
Private Limited

AMIT 
DAYAL(P)

mail@amitdaya
l.attorney

17, New Court 
Block-I

CS 
(COMM)/42/2025

Punjab National 
Bank  Vs  Ram 
Kumar

Mukesh 
Pushpam(P)

pushpammukes
h@gmail.com

17, New Court 
Block-I

CS 
(COMM)/43/2025

AARK 
PHARMACEUTI
CALS  Vs  LOUIS 
AND CLARK 
PHARMACEUTI
CAL

Prashant 
Bhargava(P)

passandassociat
es@gmail.com

17, New Court 
Block-I

CS 
(COMM)/46/2025

State Bank of 
India  Vs  
Yatendra Singh

Suchita 
Dixit(P)

agnihotrisuchit
ra@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

25 SH. SANDEEP YADAV SOUTH

Commercial 25-01-2025 9717728017 30-12-2024

Commercial 31-01-2025 9910577700 21-01-2025

26 SOUTH Commercial 03-01-2025 9810197621 09.12.2024

Commercial 04-01-2025 19.12.2024

Commercial 04-01-2025 9810120719 19.12.2024

Commercial 10-01-2025 9810132015 04.01.2025

Commercial 18-01-2025 9810221179 27.08.2024

Commercial 21-01-2025 8896932838 16.01.2025

Commercial 21-01-2025 8896932838 16.01.2025

Commercial 21-01-2025 11.12.2024

Commercial 21-01-2025 11.12.2024

Commercial 23-01-2025 9999947699 office@ira.law 17.01.2025

Commercial 25-01-2025 9910610273

Commercial 25-01-2025 9650682928 22.01.2025

Commercial 25-01-2025 9810132015 24.01.2025

17, New Court 
Block-I

CS 
(COMM)/52/2025

RAJIT KAICKER 
SR CITIZEN  Vs  
MANISH 
KUMAR

Ashok 
Kumar(P),

deepaklegal198
5@gmail.com

17, New Court 
Block-I

CS 
(COMM)/60/2025

CANARA BANK  
Vs  Dr Satyaveer 
Singh

KRISHAN 
KUMAR(P)

krishankumara
ndassociates@g
mail.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/2/2025

UNION BANK 
OF INDIA  Vs  
MANISH 
TANWAR PROP 
OF 
VISHWAKARMA 
MOTORS

JITENDRA 
GARG

jitendragargadv
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/4/2025

orchidex line 
private limited  
Vs  HARRISON 
INDUSTRIES

SUDHIR 
CHAND 
SRIVASTAV
A(P),

9818400261, 
9312249796

SUMITKUMAR
LAWYER@GM
AIL.COM

29, New Court 
Block-II

CS 
(COMM)/5/2025

MANJEET 
SINGH BAL AND 
ORS  Vs  
MUKESH RANI 
AND ORS

BRIJENDE
R 
SINGH(P),

NOT 
PROVIDED

29, New Court 
Block-II

CS 
(COMM)/15/2025

M/S JAIN 
IRRIGATION 
SYSTENS 
LIMITED  Vs  
M/S JAIN PIPES 
AND 
SPRINKLERS 
PVT LTD

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

29, New Court 
Block-II

CS 
(COMM)/32/2025

M/S ZEROX 
TECHNOLOGIES 
 Vs  M/S 
ARTIFACTS OF 
INDIA

RAHUL 
AHLAWAT

advrahul@outlo
ok.com

29, New Court 
Block-II

CS 
(COMM)/38/2025

STATE BANK OF 
INDIA  Vs  RAJ 
KUMAR

Suchita 
Dixit(P),

agnihorisuchita
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/39/2025

STATE BANK OF 
INDIA  Vs  
REVAN 
BAPURAO 
KAMBLE ALIAS 
KAMBLE REVAN 
BAPURAO

Suchita 
Dixit(P),

agnihorisuchita
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/36/2025

AARK 
PHARMACEUTI
CALS  Vs  
CYGNUS 
MEDICARE PVT 
LTD

Prashant 
Bhargava(P)
,

9991119392, 
9991116006

PASSANDASSO
CIATES@GMA
IL.COM

29, New Court 
Block-II

CS 
(COMM)/37/2025

AARK 
PHARMACEUTI
CALS  Vs  
INDIANA 
PHARMA

Prashant 
Bhargava(P)
,

9991119392, 
9991116006

PASSANDASSO
CIATES@GMA
IL.COM

29, New Court 
Block-II

CS 
(COMM)/47/2025

MAX 
HEALTHCARE 
INSTITUTE 
LIMITED  Vs  KK 
ROY 
HEALTHCARE 
PRIVATE  
LIMITED

RAUNAQ 
KAMATH

29, New Court 
Block-II

CS 
(COMM)/49/2025

IVVI 
HOSPITALITY 
PVT LTD AND 
ANR  Vs  M/S 
CHOPHOUSE 
HOSPITALITY 
PVT LTD

ASHISH 
NEGI(P),

deitylawchamb
ers@gmail.com, 
advocatesushila
@gmail.com

one week 
time granted 
for filing 
court fees

29, New Court 
Block-II

CS 
(COMM)/51/2025

LOREAL SA  Vs  
NITESH GOYAL

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

29, New Court 
Block-II

CS 
(COMM)/53/2025

M/S 
KAMDHENU 
LIMITED  Vs  
M/S YASHODA 
NANDAN ISPAT 
PRIVATE 
LIMITED AND 
ANR

SUDARSHA
N KUMAR 
BANSAL

legal@unitedwo
rld.co.in



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

27 SOUTH NIL

28 18 BLOCK 1 CS(COMM) 5/2025 09-01-2025 J.S. Arora 9811765540 21-12-2024

CS(COMM) 9/2025 10-01-2025 8851892686 06-12-2024

CS(COMM) 10/2025 10-01-2025 9811074162 23-12-2024

CS(COMM) 23/2025 14-01-2025 8860538313 03-01-2025

CS(COMM) 42/2025 17-01-2025 9871643443 09-11-2023

CS(COMM) 66/2025 23-01-2025 9811132049 18-01-2025

CS(COMM) 67/2025 23-01-2025 9999276662 20-01-2025

CS(COMM) 78/2025 28-01-2025 8896932838 20-01-2025

CS(COMM) 82/2025 29-01-2025 9311691999 24-01-2025

29 14 14.01.2025 9810182555 08.01.2025

16.01.2025 9910717081 07.01.2025

17.01.2025 9810098154 25.03.2021

22.01.2025 9810441639 20.12.2024

22.01.2025 8586047570 18.09.2024

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

WILLUS 
INFRASTRUCTU
RE PVT. LTD Vs 
GEO MILLER 
AND CO PVT. 
LTD AND ANR.

jsarora.58@gm
ail.com

BHOLA 
SURENDRA 
KAMATH AND 
ORS. Vs 
NATHU’S 
SWEETS AND 
ORS.

BHANU 
PRIYA

advbhanupriya
23@gmail.com

ONE97 
COMMUNICATI
ONS LTD Vs  
ALAVA JAYA 
PRAKASH

GAURAV 
JAIN & 
ROHIT 
JAIN

rohitjn2003@g
mail.com

VIPIN 
AGRAWAL AND 
ANR. Vs S and S 
SURGICARE 
PVT. LTD AND 
ANR.

GAGAN 
KUMAR 
SINGHAL

gagankumarsin
ghal@gmail.co
m

BRIGHT STAR 
GARMENTS Vs 
BLUE LINE 
LOGISTICS AND 
WAREHOUSING 
LLP AND ANR.

AKASH 
SWAMI

pbasrinivasan@
yahoo.co.in

SHRI SIPAHI 
SINGH 
PROPRIETOR 
OF SS 
ENGINEERING 
WORKS  Vs M/S 
ETA 
ENGINEERING 
PRIVATE LTD 
THROUGH ITS 
DIRECTOR

YOGRAJ 
GULLAIYA

advocateyograj
gullaiya@gmail

CHEMI TECH 
ENGINEERS 
PVT LTD Vs 
SHRI KRISHNA 
POLYMERS AND 
ANR

AKSHIT 
NAVANEY

akshit@reignle
gal.in

STATE BANK OF 
INDIA Vs 
KUNIBILLI 
SRINIVASA RAO

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

SPENZA 
CERAMICS 
PRIVATE 
LIMITED Vs 
JUGAL 
KISHORE AND 
ANR

SAGAR 
AGGARWA
L

areness@arene
sslaw.com

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

 RECOVERY OF 
SUIT

CS/COMM/32/202
5

SYNCHRONISIN
G 
DESTINATIONS 
VS. SEVEN SEAZ 
VACATIONS 
LTD.

VIVEK 
SINGH

LEXALLIANCE
.VIVEK@GMAI
L.COM

CS/COMM/50/202
5

BANK OF INDIA 
VS. M/S SINGH 
SOFT TOYS

AMRENDR
A NATH 
SHUKLA

ADVAMREND
RA22@GMAIL.
COM

CS/COMM/49/202
5

MODI 
DISTILLERY VS. 
GLOW 
INFOCOM PVT. 
LTD.

SONALI 
JOON

KARWASRAAN
DASSOCIATES
@GMAIL.COM

CS/COMM/62/202
5

JAGDAMBA 
JYOTI SAM 
VDAYNIK 
SAMITI VS. 
INNOVATIVE 
PROJECT 
MANAGEMENT

HIMANSHU 
JAIN

INFO@ADVOC
ATEHIMANSH
UJAIN.COM

CS/COMM/63/202
5

M/S HIGH 
FIELD 
DISTILTERS 
&BROTHER VS. 
KUBER 
POPCORN PVT. 
LTD.

PRITESH 
KUMAR

PRITESH2092
@GMAIL.COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

29 14

22.01.2025 9015505737 17.01.2025

22.01.2025 9868952944 13.01.2025

CS/COMM/81/202528.01.2025 9810362626 24.01.2025

CS/COMM/91/202529.01.2025 9312046733 21.01.2025

CS/COMM/31/2025 14.01.2025 9811129304 03.01.2025

24.01.2025 9810621272 N/A 21.01.2025

29.01.2025 8800858923 25.01.2025

30 SH. AJAY KUMAR JAIN 20 14-01-2025 9643008880

15-01-2025 7042835171 28.10.2024

15-01-2025 9810621272 - 19.12.2024

16-01-2025 9717521893 08.1.2025

24-01-2025 8750618722 08.12.2024

27-01-2025 7982268882 18.01.2025

28-01-2025 9811244209 20.01.2025

29-01-2025 8860242352 24.01.2025

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS/COMM/64/202
5

ASHA DEVI 
PROP. OF M/S 
APS DRUG 
HOUSE VS. 
MEDREV 
HEALTHCARE 
PVT. LTD.

ANKIT 
KUMAR

NIYAMAMLA
WOFFICES@G
MAIL.COM

CS/COMM/65/202
5

M/S CRYSTAL 
AIR SYSTEMS 
VS. M/S MIDAS 
MARKETING 
SERVICES

FATIMA 
UMAR

ATTORNEY340
@GMAIL.COM

PUNJAB 
NATIONAL 
BANK VS. 
AAMIT SAINI

A.K. 
SHAKYA

AKASHYA01@
GMAIL.COM

LAXMI DEVI VS. 
SUNIL KUMAR 
SINGH

RAJENDRA 
YADAV

YADAVRAZEN
@GMAIL.COM

TRADEMARK/
COPYRIGHT

HALDIRAM 
SNACKS PVT. 
LTD. VS. LALITA 
PRASAD

SANJEEV 
SINGH

LITIGATION@
SINGHASSOCI
ATES.COM

CS/COMM/70/202
5

BENTLEY 
SYSTEMS 
INCORPORATED 
VS. HNR 
PRASAD

AARSHIA 
BEHL

CS/COMM/90/202
5

BENTLEY 
SYSTEMS 
INCORPORATED 
VS. MATRIX 
GEO 
SOLUTIONS 
PVT. LTD.

ANKUR 
KATYAL

ANKURKATYA
L@ASKLEGAL.
CO.IN

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/24/2025

MST SHAHNA  
Vs  M/S UPGRID 
SOLUTINS PVT 
LTD

TABREZ 
ALAM(P),

contact@aaaleg
al.pro

Commercial 
Suit

CS 
(COMM)/27/2025

LUXOR 
INTERNATIONA
L PVT LTD  Vs  
CLEARPACK 
AUTOMATION 
PRIVATE 
LIMITED

Rounak  
Nayak(P),

mail@nayaklaw
offices.com

Commercial 
Suit

CS 
(COMM)/28/2025

BENTLEY 
SYSTEMS 
INCORPORATED 
 Vs  LALIT 
CHHABRA

Aarshia 
Behl(P),

Commercial 
Suit

CS 
(COMM)/40/2025

SANDEEP 
BHATNAGAR  Vs 
 M/S YSR 
ENTERPRISES

Prateek 
Jain(P),

prateekjain.adv
@gmail.com

Commercial 
Suit

CS 
(COMM)/71/2025

BHUSHAN 
DEALMARK 
PRIVATE 
LIMITED  Vs  
KRISHNA

HIMANSHU 
GARG(P),

sswaniassociate
s@gmail.com 

Commercial 
Suit

CS 
(COMM)/74/2025

M/S TAKKAR 
INDUSTRIES  Vs  
M/S HADRON 
SYSTEM 
PRIVATE 
LIMITED

WASIM 
KHAN(P),

wasimm.khan0
4@gmail.com

Commercial 
Suit

CS 
(COMM)/79/2025

PUNJAB 
NATIONAL 
BANK  Vs  AJEET 
SHARMA

Vikram 
Gola(P),

Vikramgola201
0@gmail.com 

Commercial 
Suit

CS 
(COMM)/87/2025

M/S WORLD 
PHONE 
INTERNET 
SERVICES PVT 
LTD  Vs  M/S 
GIGNET IT 
SERVICES PVT 
LTD

Anupam 
Prakash(P),

anupam@ki99.
co.in
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30 SH. AJAY KUMAR JAIN 20

29-01-2025 9599157095 - 27.01.2025

29-01-2025 9999955453 09.01.2025

31-01-2025 9811199659 08.01.2025

31 MS. ANU GROVER BALIGA 21 Commercial suit 03-01-2025 9958737266 18.12.2024

Commercial suit 03-01-2025 8390822993 30.11.2024

Commercial suit 03-01-2025 9871441764 05.11.2024

Commercial suit 03-01-2025 9650335116 06.11.2024

03-01-2025 9711156516 --

03-01-2025 8800784740 07.01.2025

Commercial suit 03-01-2025 9899218215 21.12.2024

Commercial suit 10-01-2025 8285230770 16.11.2024

Commercial suit 13-01-2025 9810503835 20.01.2025

Commercial suit 13-01-2025 9810299918 21.12.2024

Commercial suit 15-01-2025 9971882656 03.01.2025

Commercial suit 15-01-2025 8896932838 09.01.2025

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/88/2025

HARI SINGH  Vs  
M/S PENNO 
FASHION LLP

GAURAV 
TOKAS(P),

Commercial 
Suit

CS 
(COMM)/89/2025

M/S SHIVANI 
TEXTILES LTD  
Vs  M/S 
TRANSKNITS

PRAVEEN 
KAPOOR(P)
,

swayampahi@g
mail.com

Commercial 
Suit

CS 
(COMM)/95/2025

M/S 
GREATWITS 
SERVICES PVT  
LTD  Vs  M/S 
VIHAAN 
TRADING 
COMPANY

Rohit 
verma(P),

rajeshgulati22
@gmil.com

SOUTH-
EAST

EXECUTION 
(COMM.)/4/2025

M/S EQUITAS 
SMALL 
FINANCE BANK 
LTD. Vs 
SHABANA 
BEGUM

RISHAB 
RAJ JAIN

rishab@rrjasso
ciate.com

EXECUTION 
(COMM.)/6/2025

M/S PRATAP 
TECHNOCRATS 
PVT LTD Vs 
TELECOMMUNI
CATIONS 
CONSULTANTS 
INDIA LIMITED

ANKUR 
DASS

ankur@msslaw
chambers.in

EXECUTION 
(COMM.)/15/2025

MR. RANBIR 
SINGH Vs. M/s 
Information TV 
Pvt Ltd

AVINASH 
K. TRIVEDI

aktrivedilawoffi
ces@gmail.com

EXECUTION 
(COMM.)/21/2025

M/S MAGNUM 
DESTINATION 
MANAGEMENT 
PVT LTD Vs M/s 
DE GRANDE 
SPORTS PVT 
LTD

DEEPAK 
AGARWAL

agarwalandroy
@gmailcom

Execution 
Petition

EXECUTION 
(COMM.)/31/2025

M/S KAY SONS 
(INDIA) PVT 
LTD. Vs. M/S 
CARDIOMAC 
INDIA PVT LTD

DEEPAK 
SINGH 
CHAUHAN

adv.dpkchauha
n@gmail.com

Execution 
Petition

EXECUTION 
(COMM.)/44/2025

STATE BANK OF 
INDIA Vs. SH 
BISWA TYUNG

DHARMEN
DRA SINGH

SUBHI1673@G
MAIL.COM

EXECUTION 
(COMM.)/49/2025

INTEC INFONET 
PVT LTD. Vs. SCS 
TECH INDIA 
PVT. LTD.

RAHUL 
MALHOTR
A

rahulmalhotra
@gmail.com

EXECUTION 
(COMM.)/14/2025

M/S AMBIENCE 
COMMERCIAL 
DEVELOPERS 
PVT. LTD Vs M/S 
MEDUSA 
FASHION

P K 
AGGARWA
L

office@pkaggar
waladvocates.co
m

CS 
(COMM)/18/2025

PAWAN KUMAR 
Vs M/S LA Arista 
Fashions

SHAILEND
RA KUMAR 
JAISWAL

skjaiswal.adv@
gmail.com

CS 
(COMM)/19/2025

MR TUSHAR 
SUNEJA Vs SH. 
Sanjay Kumar 
Sadh

MR. JATIN 
DHAWAN

advocarepartne
rs@gmail.com

CS 
(COMM)/33/2025

TYAZHPROINVE
ST LLC Vs FR 
SOLUTIONS 
PRIVATE 
LIMITED 031

NUSRAT 
HOSSAIN

advmanish.sing
h@yahoo.com

CS 
(COMM)/34/2025

State Bank of 
India Vs SHRI 
Rahul Nagle

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com
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31 MS. ANU GROVER BALIGA

Commercial suit 15-01-2025 9810230791 18.12.2024

Commercial suit 16-01-2025 8860211682 28.04.2023

Commercial suit 16-01-2025 8586047570 17.10.2024

Commercial suit 17-01-2025 9810455042 1012.2024

Commercial suit 18-01-2025 9818123572 24.12.2024

Commercial suit 20-01-2025 7042198312 08.01.2025

Commercial suit 20-01-2025 AMIT PUNJ 9810524966 14.01.2025

Commercial suit 20-01-2025 9953555255 06.01.2025

Commercial suit 23-01-2025 9811405665 18.01.2025

Commercial suit 23-01-2025 9311555667 23.12.2024

Commercial suitMisc DJ/122/2025 28-01-2025 9899661199 24.01.2025

Commercial suit 31-01-2025 9811056774 24.01.2025

Commercial suit 31-01-2025 9717413994 27.01.2025

32 SH. BHUPESH KUMAR 22 CS (COMM)/7/202510-01-2025 9810126707 --- 09-12-2024

SOUTH-
EAST

CS 
(COMM)/35/2025

M/S HYPHEN 
SCS PRIVATE 
LIMITED Vs M/S 
XOTIK FRUJUS 
PRIVATE 
LIMITED

NISHANT 
KUMAR 
SRIVASTAV
A

contact@actusl
egal.in

CS 
(COMM)/38/2025

M/s BALAJI 
ENTERPRISES 
Vs M/S J.V.   
Enterprises AND 
ANR.

UTKARSH 
GUPTA

info@ggguptaas
sociates.in

CS 
(COMM)/39/2025

M/S HIGH 
FIELD 
DISTILLERS 
AND BOTTLERS 
PVT LTD Vs 
SUMIT 
CHAUHAN

PRITESH 
KUMAR

pritesh2092@g
mail.com

CS 
(COMM)/44/2025

MADHUSUDAN 
NAMBOODIRI 
Vs LIQVID 
ENGLISH EDGE 
PVT LTD

ASHISH 
PRASAD

ashishprasad@
acaralaw.com

CS 
(COMM)/52/2025

BOETTCHER 
INDIA PVT LTD 
Vs J.K. OFFSET 
GRAPHICS PVT 
LTD

PANKAJ 
AGARWAL

advocatepankaj
@rediffmail.co
m

CS 
(COMM)/54/2025

M/S DALTON  
MINES AND 
MINERALS (P) 
LTD. Vs M/S 
POLYGON 
CHEMICALS 
PVT LTD.

SATISH 
PRAKASH

info@centuryla
wfirm.in

CS 
(COMM)/55/2025

MR. AJIT, PROP 
OF M/S A.S. 
BUILDERS Vs 
DELHI 
DEVELOPMENT 
AUTHORITY

amit.punj@yah
oo.com

CS 
(COMM)/56/2025

M/S Ruby 
Contractor and 
Anr Vs M/S 
THREE HANDS 
INFRASTRUCTU
RE INDIA PV T 
LTD.

RAJASMIT 
MONDAL

advocaterajasm
itmondal@gmai
l.com

OMP 
(COMM.)/9/2025

M/S 
VISIONINDIA 
AYURVED PVT 
LTD. Vs MR N.K. 
SHARMA PROP 
OF M/S 
SHIVALIK 
ENTERPRISES

S.P. 
SRIVASTAV
A

advocatesrivast
avasp@gmail.c
om

CS 
(COMM)/68/2025

MR/ PRABHAT 
KUMAR ARORA 
Vs WTC NOIDA 
DEVELOPMENT 
COMPANY PVT 
LTD

SAURABH 
DUGGAL

saurabhduggala
ndassociates@g
mail.com

JANTA 
ASSOCIATES 
AND CO. LTD Vs 
INTERNATIONA
L PRINT O PAC 
LTD

SHANUL 
CHAUHAN

advocate.shanul
chauhan@gmai
l.com

CS 
(COMM)/94/2025

M/S GLOBE 
NOBLE 
ENGINEERING 
PVT. LTD. Vs R. 
KRISHNAMURT
HY AND CO.

MOHAN 
LAL 
SHARMA

MLSHARMA.M
A@GMAIL.CO
M

CS 
(COMM)/96/2025

PRAXIS 
CONSULTING 
AND 
INFORMATION 
SERVICES PVT 
LTD Vs 
CREDIWATCH 
INFORMATION 
ANALYTICS PVT 
LTD

KARANJOT 
SINGH 
MAINEE

admin@ksmch
ambers.com

SOUTH-
EAST

Commercial 
Suit

MANOJ KUMAR 
Vs AMIR YAMIN

MOHAMME
D 
NAUSHAD 
SIDDIQUI 
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32 SH. BHUPESH KUMAR 22

10-01-2025 9811229212 03-01-2025

15-01-2025 856047570 17-10-2024

15-01-2025 9999313638 08-01-2025

16-01-2025 9811452022 21-11-2024

23-01-2025 8285026408, --- 10-12-2024

24-01-2025 9013l73324 14-01-2025

27-01-2025 9811216046 14-01-2025

29-01-2025 9999036580 17-01-2025

33 CS (COMM)/1/2025 03-01-2025 9711429298 22-11-2024

03-01-2025 8896932838 21-12-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/8/2025

MICHAEL PAGE 
INTERNATIONA
L 
RECRUITMENT 
PVT. LTD. Vs 
TRINITY 
REINSURANCE 
BROKERS LTD.

Rashi Bansal rashi.bansal@r
blaw.in

Commercial 
Suit

CS 
(COMM)/25/2025

M/S HIGH 
FIELD 
DISTILLERS 
AND BOTTLERS 
PVT. LTD. Vs 
HARISH 
CHAUHAN

VISHAL 
KUMAR 

Pritesh2092@g
mail.com 

Commercial 
Suit

CS 
(COMM)/26/2025

GMS 
CONSULTANT 
PVT. LTD. Vs 
VIVEK KHANNA 
AND ANR.

MANOJ 
KUMAR 
SINGH 

ma11ika.chadha
0411@gmail.co
m 

Commercial 
Suit

CS 
(COMM)/36/2025

HDFC BANK 
LTD. Vs VIJAY 
PAL AND ANR.

ANISH 
BHOLA 

Anish_bhola17
Qvahoo.com 

Commercial 
Suit

CS 
(COMM)/61/2025

AHUJA 
PACKERS Vs 
NIKITA 
OVERSEAS AND 
ANR.

VINAY 
MODI 

Commercial 
Suit

CS 
(COMM)/69/2025

GIANT ROCKET 
MEDIA 
ENTERTAINME
NT (P) LTD. Vs 
HUNGAMA 
DIGITAL MEDIA 
ENTERTAINME
NT PVT. LTD.

Dushyant 
Bhargava 

BHARGA V 
ALEGAL@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/75/2025

PUNJAB 
NATIONAL 
BANK Vs M/S 
UTKRIST 
INTERNATIONA
L AND ANR.

MOHIT 
SAROHA 

mohitsaroha.le
gal@gmail.com 

Commercial 
Suit

CS 
(COMM)/84/2025

M/S 
TRUENORTH 
TECHNOLOGIES 
PVT. LTD. Vs 
M/S BHAGWATI 
TRADING 
COMPANY

RAJESH 
KUMAR 

liticorpjurists@
gmail.com 

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

SATINDER 
SINGH 
CHABBRA AND 
ANR. Vs 
BHARAT SINGH

HARSH 
GATTANI 

chambersofrdb
@gmail.com 

Commercial 
Suit

CS 
(COMM)/2/2025

STATE BANK OF 
INDIA Vs SHRI 
SURENDER

Suchita 
Dixit 

agnikotrisuchit
a@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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DATE OF E-
PAYMENT 
OF COURT 
FEES

33

10-01-2025 991 I 33127 6 23-12-2024

10-01-2025 9313350568 gk@cgk.legal 26-11-2024

13-01-2025 9971853567 23-12-2024

13-01-2025 9958617492 29-11-2024

15-01-2025 9811799646 08-01-2025

18-01-2025 9910721966 --- 08-01-2025

21-01-2025 7011524783 17-01-2025

31-01-2025 -8527274542 28-01-2025

34 30 CS (Comm) 4/2025 03.01.2025 8896932838 23.012.2024

CS (Comm) 43/2025 17.01.2025 9555727968 13.01.2025

35 NIL

36 EAST NIL

37 EAST 101 CS COMM 3/2025 07-01-2025 9810110572 03-01-2025

101 CS COMM 25/2025 23-01-2025 PNB VS IMRAN 7838389845 16-01-2025

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/11/2025

MR. AJAI 
SHANKER 
TRIPATHI Vs 
DIOS 
LIFESCIENCES 
PVT. LTD.

Arun 
Sharma 

contactus@aki 
law.in

Commercial 
Suit

CS 
(COMM)/12/2025

M/S HUAWEI 
TELECOMMUNI
CATIONS INDIA 
CO. PVT. LTD. Vs 
M/S ARUN 
INDUSTRIES

Gunjan 
Kumar 

Commercial 
Suit

CS 
(COMM)/15/2025

M/S TRAFIKSOL 
ITS 
TECHNOLOGIES 
LTD. Vs M/S 
RAYWAYS 
INFRASYS PVT. 
LTD. AND ANR.

Monica Goel advocatemonic
agoel@gmail.co
m

Commercial 
Suit

CS 
(COMM)/16/2025

M/S ACME 
PRINT O PAC 
PVT. LTD. Vs BW 
BUSINESSWORL
D MEDIA PVT. 
LTD.

NITIN 
GOEL 

advnitin@hotm
ail.com 

Commercial 
Suit

CS 
(COMM)/29/2025

SHRI SANJAY 
MIDHA Vs 
CAMPARI 
EXPORTS PVT. 
LTD.

Arihant Jain arihant1992@h
otmail.com

Commercial 
Suit

CS 
(COMM)/46/2025

HETTICH INDIA 
PVT. LTD. Vs 
M/S PLANK AND 
WEAVE INDIA 
PVT. LTD.

RUPAM 
KUMARI 

Commercial 
Suit

CS 
(COMM)/57/2025

SESA INDIA 
PVT. LTD. Vs 
SONAKSHI 
STEEL

ATIN 
HANDUJA 

lawfoxes@gmai
J.com 

Commercial 
Suit

CS (COMM)/92/2025 

M/S QUIKCRED 
FINTECH 
SERVICES Vs MS 
LIT (INDIA) PVT. 
LTD. AND ORS.

Aayush 
Kuchhal 

admin@rvslega
l.in

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

State Bank of 
India Vs Sh 
Jaibeer Singh 

Ms. Suchita 
Dixit 

agnihotrisuchit
a@gmail.com

CSCE 
Governance 
Services Vs Mohd 
Salman

Sanchit 
Kumar

sanchi.legal@g
mail.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

EAST INDIA 
TRANSPORT 
AGENCY VS 
SATNAM 
GLOBAL 
INFRAPROJECT
S LTD.

RAJIV 
SHUKLA & 
SANJAY 
KUMAR

SANJAY@JUS
TITIALAW.CO
M

SUNAV 
RASTOGI

SUNAVRUSTG
I@GMAIL.CO
M

http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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38 C.S.(COMM) 1/2025 08-01-2025 7838122354 20.12.2024

--do-- C.S.(COMM) 6/2025 10.01.2025 9899009971 08.01.2025

--do-- C.S.(COMM) 7/2025 10.01.2025 9899009971 08.01.2025

--do-- C.S.(COMM) 8/2025 10.01.2025 9899009971 08.01.2025

--do-- C.S.(COMM) 13/2025 20.01.2025 8527506427 16.01.2025

--do-- C.S.(COMM) 16/2025 22-01-2025 9650501903 20.01.2025

--do-- C.S.(COMM) 19/2025 31.01.2025 9911000 ] 26 29.01.2025

39 07-01-2025 07/01/2025

10-01-2025 07/01/2025

10-01-2025 07/01/2025

10-01-2025 08/01/2025

10-01-2025 03/01/2025

13-01-2025 04/01/2025

14-01-2025 10/01/2025

15-01-2025 13/01/2025

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building KKD

Armaan 
SteelVsbharat 
heavy 
electronicslimited

ARVIND 
KUMAR 
DUBEY

advdusey1984
@gmail.com

ICICI BANK 
LTD.VsVIJENDR
A KUMAR

HEMANT 
GUPTA

juris@hemantg
upta.in

ICICI BANK 
LTDVsWASIM 
RAJA

HEMANT 
GUPTA

juris@hemantg
upta.in

ICICI BANK 
LTDVsVinesh 
Sharma

HEMANT 
GUPTA

juris@hemantg
upta.in

PREM SHARMA 
PROP 
OFPRESTRO 
CREATIONVsJA
KAN IMPEX 
PRIVATELIMITE
D (THROUGH 
IT'SDIRECTORS)

JAGRITI 
JAIN

LAWFIRM@U
NSOLVEDLEG
AL.COM

Bank of 
BarodaVsDeepak 
Kumar Jha

AKSHAY 
RAJ

advhunnyshar
ma.28@gmail.c
om

PUNJAB 
NATIONAL 
BANKVsPRAVEE
N KUMAR

ALOK 
KUMAR

alok.adv2001@
gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/12/2025

VIKAS JAIN  Vs  
SHAKTI 
FOOTWEAR

Ruchi 
jain(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/22/2025

CANARA BANK  
Vs  RESHMA

ANUJ 
AGARWAL(
P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/23/2025

CANARA BANK  
Vs  SURJIT 
SINGH BAJWA

ANUJ 
AGARWAL(
P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/24/2025

Suheil  Vs  
Deepak Kumar

manoj 
kumar(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/26/2025

KHILENDER 
GUPTA  Vs  
HIND FOOD 
PRODUCT

SHANTNU 
AGGARWA
L(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/28/2025

Dheraj Kumar  Vs 
 Ajibul Haque

Gaurav 
sharma(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/32/2025

Yatin Arora  Vs  
Union Of India 
and others

Abhijit 
Mishra(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/35/2025

PREM WATI  Vs  
PRAVEEN 
KUMAR SINGH

HABIBUR 
REHMAN(P
),
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39

15-01-2025 23/12/2024

16-01-2025 13/01/2025

16-01-2025 11/12/2024

22-01-2025 22/12/2024

23-01-2025 03/01/2025

23-01-2025 08/01/2025

24-01-2025 10/01/2025

24-01-2025 14/01/2025

25-01-2025 14/01/2025

25-01-2025 Beenu(P), 15/01/2025

28-01-2025 06/01/2025

29-01-2025 17/01/2025

29-01-2025 18/01/2025

30-01-2025 17/01/2025

30-01-2025 24/01/2025

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/34/2025

MAHAVEER 
KUMAR  Vs  
ARCHANA 
SINGH

Neelam 
Malik(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/40/2025

shree bankey 
behari fabrics pvt 
ltd  Vs  ashu 
sharma

Sumit 
Mangla(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/39/2025

M/S NAV 
BHARAT 
ENTERPRISES  
Vs  Zakir

MD 
NAUSHAD 
ALAM(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/49/2025

MANISH 
BHARDWAJ 
AND  ANR  Vs  
VIVEK MODI

Prateek 
Shahdeo(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/52/2025

SHRI 
SURENDER 
KUMAR 
MISHRA  Vs  MD 
ASIF

Kunal 
Madan(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/51/2025

SHRI 
SURENDER 
KUMAR 
MISHRA  Vs  SH 
DHIRENDRA 
KUMAR  
DHEERAJ

Kunal 
Madan(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/56/2025

Danish  Vs  
Bukkabuddiamir 
Saheb Sadik 
Husen

Sachin 
Malik(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/57/2025

ELAN FASHION  
Vs  NAVNEET 
CHOUDHARY 
AND ORS

Milind 
Garg(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/59/2025

PUNJAB 
NATIONAL 
BANK  Vs  JANKI 
AND ORS

SANJAY 
SOTI(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/58/2025

SUNIT GUPTA  
Vs  SH JYOTI 
BHATIA AND 
ANR

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/69/2025

UPGRID 
SOLUTION 
PRIVATE 
LIMITED  Vs  
Bharat Bhushan

Kritika 
Tuteja(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/73/2025

M/S MEGA 
STEELS PVT 
LTD  Vs  ATUL 
SHARMA AND 
ANR

KSHITIZ 
MAHIPAL(P
),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/72/2025

Fulltoss Creemz 
India LLP  Vs  PK 
Enterprises

Arpit 
Jain(P),

301, New Court 
Building

CS(COMMERCI
AL)

Execution 
(Comm)/32/2025

VISHAL KUMAR 
GUPTA  Vs  OM 
PRAKASH 
SHARDA

swadesh 
bansal(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/75/2025

Preeti Jain  Vs  
Aesthetic 
Nutrition Private 
Limited

Shreshth 
Jain(P),
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DISTRIC
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40 ROOM NO 208 COMMERCIAL 04-01-2025 10.03.2024

ROOM NO 208 COMMERCIAL 04-01-2025 24.12.2024

ROOM NO 208 COMMERCIAL 04-01-2025 31.12.2024

ROOM NO 208 COMMERCIAL 04-01-2025 20.12.2024

ROOM NO 208 COMMERCIAL 07-01-2025 06.01.2025

ROOM NO 208 COMMERCIAL 07-01-2025 03.01.2025

ROOM NO 208 COMMERCIAL 09-01-2025 03.01.2025

ROOM NO 208 COMMERCIAL 13-01-2025 06.01.2025

ROOM NO 208 COMMERCIAL 13-01-2025 23.12.2024

ROOM NO 208 COMMERCIAL 15-01-2025 vishal(P), 04.01.2025

ROOM NO 208 COMMERCIAL 15-01-2025 13.01.2025

ROOM NO 208 COMMERCIAL 15-01-2025 06.01.2025

ROOM NO 208 COMMERCIAL 18-01-2025 15.01.2025

ROOM NO 208 COMMERCIAL 21-01-2025 20.01.2025

ROOM NO 208 COMMERCIAL 22-01-2025 21.01.2025

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/4/2025

SUNDER SINGH  
Vs  SURENDER 
SINGH

SANJAY 
SOTI(P),

CS 
(COMM)/3/2025

PUNJAB AND 
SIND BANK  Vs  
SHUBHAM JAIN

AKANKSHA 
KAPOOR(P)
,

CS 
(COMM)/5/2025

Canara Bank  Vs  
JANMEJAY 
KUMAR SINGH

ANUJ 
AGARWAL(
P),

CS 
(COMM)/6/2025

SATISH ALIAS 
SATISH KUMAR  
Vs  RAKESH

PARADYUM
NA 
SINGH(P),

CS 
(COMM)/14/2025

MANTHAN 
CREATION  Vs  
MANJU GUPTA

Pallav 
Gupta(P),

CS 
(COMM)/13/2025

M/s Gupta 
Plastics  Vs  M/s 
Vasu Polymers 
India Pvt Ltd

Harjeet  
Narang(P),

CS 
(COMM)/19/2025

Dheraj Kumar  Vs 
 Rashid alam

Gaurav 
sharma(P),

CS 
(COMM)/30/2025

M/S V J CRANES 
PRIVATE 
LIMITED  Vs  SH 
CHANDRA 
SEKARAN 
MUTHU SELVI 
PROPRIETOR 
M/S A S CRANE 
SERVICES

Jaspreet 
Singh(P),

CS 
(COMM)/29/2025

Rajat Goel  Vs  
Praveen Kumar 
Jain

Ashish 
Aggarwal(P)
,

CS 
(COMM)/38/2025

padmavati 
garments  Vs  shri 
khatu shyam

CS 
(COMM)/37/2025

Singhal 
Industries  Vs  
Sindh Garments

Arpit 
Jain(P),

CS 
(COMM)/36/2025

V J CRANES 
PRIVATE 
LIMITED  Vs  
ODISHA CRANE 
SERVICE

Jaspreet 
Singh(P),

CS 
(COMM)/42/2025

Levikas 
Enterprises Pvt 
Ltd  Vs  Neeru 
Gandhi

Ankit 
Kumar(P),

CS 
(COMM)/46/2025

SHREE BANKEY 
BEHARI 
FABRICS 
PRIVATE 
LIMITED  Vs  
RAJENDER 
KUMAR SAINI 
PROP SANEX 
GARMENT

Sehdev 
Rana(P),

CS 
(COMM)/50/2025

MS EON 
ADVISORS PVT 
LTD  Vs  MS 
PARSHAVNATH 
MEDIA PRIVATE 
LIMITED

Ankit 
Mehta(P),



COURT CASE TYPE CASE NUMBER
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DISTRIC
T

COURT 
ROOM
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NAME VS 
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40

ROOM NO 208 COMMERCIAL 27-01-2025 23.12.2024

ROOM NO 208 COMMERCIAL 27-01-2025 23.12.2024

ROOM NO 208 COMMERCIAL 27-01-2025 23.12.2024

ROOM NO 208 COMMERCIAL 28-01-2025 21.01.2025

ROOM NO 208 COMMERCIAL 28-01-2025 21.01.2025

ROOM NO 208 COMMERCIAL 30-01-2025 13.12.2024

41 CS (COMM)/1/2025 03-01-2025 03/01/2025

04-01-2025 03/01/2025

09-01-2025 04/01/2025

09-01-2025 04/01/2025

10-01-2025 07/01/2025

13-01-2025 10/01/2025

16-01-2025 13/01/2025

23-01-2025 20/01/2025

25-01-2025 21/01/2025

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/67/2025

M/S CAPRISO 
FINANCE LTD  
Vs  M/S KAJ 
INFRASTRUCTU
RE PVT LTD

Abdullah 
shahid(P),

CS 
(COMM)/66/2025

M/S SIRI 
INFINLEASE 
PVT LTD  Vs  
M/S KAD 
HOUSING PVT 
LTD

Abdullah 
shahid(P),

CS 
(COMM)/65/2025

M/S SIRI 
INFINLEASE 
PVT LTD  Vs  
M/S KAD 
HOUSING PVT 
LTD

Abdullah 
shahid(P),

CS 
(COMM)/70/2025

UNIQUE TOYS  
Vs  SHIVAM 
TRADING

SADDAM 
HUSSAIN(P
),

CS 
(COMM)/71/2025

SH RAVI 
AGGARWAL  Vs  
Om Prakash 
Chauhan

Bharat 
Prakash(P),

CS 
(COMM)/77/2025

UNIQUE TOYS  
Vs  SHIVAM 
FOOD PRODUCT

SADDAM 
HUSSAIN(P
),

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New Court 
Building

CS(COMMERCI
AL)

SHREE JAI 
DURGE DI 
CUTTING DIE  
Vs  ARV IMPORT 
EXPORT (OPC) 
PRIVATE 
LIMITED

Pinki 
Sah(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/8/2025

REGAL PAINTS 
AND BRUSH 
PVT LTD  Vs  
SUSHIL KUMAR 
AGARWALA

Dinesh 
Monga(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/20/2025

DHEERAJ 
KUMAR  Vs  MD 
SHAHNAWAZ 
RJA

Gaurav 
sharma(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/18/2025

SHREE BANKEY 
BEHARI 
FABRICS 
PVTLTD  Vs  
MANOJ 
SHARDA

dhruv 
sisodia(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/25/2025

VEE PEE 
FABRIC 
PRIVATE 
LIMITED  Vs  
ASHOK KUMAR 
JAIN

SAMRIDHI 
SAMRIDHI(
P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/31/2025

ISHA GUPTA  Vs  
JAI KRISHNA 
AGGRWAL

Vipin Kumar 
Mishra(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/41/2025

GAGAN BHASIN  
Vs  M/S LAJ 
EXPORTS 
LIMITED

ANANT 
RAO(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/53/2025

M/S EON 
ADVISORS PVT 
LTD  Vs  M/S 
PARASHAVNAT
H MEDIA 
PRIVATE 
LIMITED

Ankit 
Mehta(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/61/2025

M/S SIRI 
INFINLEASE 
PVT LTD  Vs  
M/S KAJ 
INFRASTRUCTU
RE PVT LTD

Abdullah 
shahid(P),
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41

25-01-2025 21/01/2025

29-01-2025 27/01/2025

30-01-2025 27/01/2025

42 COMMERCIAL 04-01-2025 9919799930 16-02-2024

COMMERCIAL 04-01-2025 9818701001 19-12-2024

COMMERCIAL 04-01-2025 9868927179 24-12-2024

COMMERCIAL 07-01-2025 9654713565 20-12-2024

COMMERCIAL 08-01-2025 9871644446 28-11-2024

COMMERCIAL 08-01-2025 9810940055 - 26-12-2024

COMMERCIAL 09-01-2025 9718556557 03-01-2025

COMMERCIAL 10-01-2025 9891578108 08-01-2025

COMMERCIAL MISC DJ/27/2025 10-01-2025 9811250312 -

COMMERCIAL 14-01-2025 9899848679 24-12-2024

COMMERCIAL 15-01-2025 9810168430 -

COMMERCIAL 16-01-2025 99999 56333 -

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/60/2025

M/S CAPRISO 
FINANCE LTD  
Vs  M/S KAJ 
INFRASTRUCTU
RE PVT LTD

Abdullah 
shahid(P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/74/2025

APL APOLLO 
TUBES  Vs  
SANJAY KUMAR 
JAIN

SHRIHAR 
TRIPATHI(
P),

303, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/76/2025

M/S NIRAJ 
INTENSIVE AND 
ANESTHESIA 
CARE PVT LTD  
Vs  M/S UKAR 
HELATHCARE 
PVT LTD AND 
ORS

RAJESH 
KUMAR 
GUPTA(P),

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/9/2025

AGARWAL AND 
COMPANY  Vs  
Praveen Kumar 
Mittal

VIJAY 
KUMAR 
SINGH(P),

RAJPUTLEGAL
SER 
VICESLLP@G
MAIL.COM

CS 
(COMM)/11/2025

AYUSH JAIN  Vs  
ASHISH 
SHARMA

Saroj kumar 
Jha(P),

jhaandassociate
sdhc@gmail.co
m

CS 
(COMM)/10/2025

PUNJAB 
NATIONAL 
BANK  Vs  
VINEET JAIN 
PROP M/S 
KOCHAR 
TRADING 
COMPANY

Sudhir 
Kumar 
Singh(P),

skssinghadvdel
hi@gmail.com 

CS 
(COMM)/17/2025

Vee Pee fabric Pvt 
Ltd formerly 
known as Maps 
Creation Pvt Ltd  
Vs  Vikas Sethia

SAMRIDHI 
SAMRIDHI(
P),

info@kclellp.co
m 

CS 
(COMM)/15/2025

Brix Hunt Pvt Ltd 
 Vs  VINITA 
TYAGI

Ravin  
Rao(P),

office(a)rrpartn
ers.co.i

CS 
(COMM)/16/2025

KRISHAN LAL 
TANEJA  Vs  
DHARAM 
SINGH

GAURAV 
KOCHHAR(
P),

CS 
(COMM)/21/2025

SHREE BANKEY 
BEHARI 
FABRICS 
PRIVATE 
LIMITED  Vs  
AJAY VERMA 
PROP SWAMI 
GARMENTS

Vishal 
Chhabra(P),

rakesh.nautiyal
21@gmail.com

CS 
(COMM)/27/2025

Harswaroop 
Bhama  Vs  
Shubhshree 
Interiors Pvt Ltd

Abhijit 
Mishra(P),

PAYAL@ADVO
CATEPAYAL.C
OM

M S ENVIRO 
ROOTS DEVICES 
PVT LTD  Vs  M S 
PAV REALTY 
LIMITED

Mehaak 
Jaggi(P),

mehaakjaggi@g
mail.com

CS 
(COMM)/33/2025

Traun Aggarwal  
Vs  R N 
FAUCETS PVT 
LTD

swadesh 
bansal(P),

swadeshbansal7
3804@gmail.co
m

Execution 
(Comm)/10/2025

CANARA BANK  
Vs  OS Foils India 
through its 
Proprietor Ms 
Anita Mathur

Rekha 
Rustagi(P),

rekharustagjfa'g
mail.rnm

Execution 
(Comm)/14/2025

M/S BCL 
SECURE 
PREMISES PVT 
LTD  Vs  Lotus 
Maintenance 
Services Pvt Ltd

Kamal 
Katyan(P),

katyanandkatya
n@gmail.com
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42

COMMERCIAL 17-01-2025 981025956 08-01-2025

COMMERCIAL 18-01-2025 871530480 -

COMMERCIAL 18-01-2025 9045375818 -

COMMERCIAL 18-01-2025 9811249331 15-01-2025

COMMERCIAL 18-01-2025 9810315576 14-01-2025

COMMERCIAL 21-01-2025 9990241436 - -

COMMERCIAL 21-01-2025 9968466963 17-01-2025

COMMERCIAL 22-01-2025 9990789695 21-01-2025

COMMERCIAL 24-01-2025 9811740125 -

COMMERCIAL 24-01-2025 9811740125 -

COMMERCIAL 24-01-2025 9811740125 -

COMMERCIAL 24-01-2025 9811740125 -

COMMERCIAL 24-01-2025 9811740125 -

COMMERCIAL 24-01-2025 9810015303 -

COMMERCIAL 24-01-2025 9811740125 -

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/45/2025

KHURSHID 
ANSARI  Vs  
Mayasheel Retail 
India Ltd

Deepak 
GAUR(P),

Shamimkhang3 
25@gmail.com 

Execution 
(Comm)/15/2025

ACN 
INDUSTRIES 
PVT  LTD  Vs  
HERMAN 
EXPORTS AND 
IMPORTS

SADIQ 
ALI(P),

adiqchaudhaxyl
982adv@gmail.
com 

Execution 
(Comm)/16/2025

STATE BANK  OF 
INDIA  Vs  
NAVIN JAIN

Arun 
Upadhyay(P
),

UP ADHYA Y 
ARUN137@GM
AIL.COM 

CS 
(COMM)/43/2025

M S HYLINE 
LOGISTICS PVT 
LTD  Vs  KM 
ALISHA VOHRA

Hemant  
Gupta(P),

legalteam.plc@
gmail.com

CS 
(COMM)/44/2025

M S STARCO 
METAPLAST 
PVT LTD  Vs  
STAR 
PACKAGING 
PLUS THROUGH 
ITS 
PROPRIETOR 
MR ANIL 
PANDEY

SUSHIL 
BABU 
CHATURVE
DI(P),

adv_sbc@yaho
o.co.in

OMP (I) 
(COMM)/14/2025

SMFG INDIA 
CREDIT CO LTD  
FORMERLY 
FULLERTON 
INDIA CREDIT 
CO LTD  Vs  
ABDUL WAHID

Karan 
Chhibber(P)
,

CS 
(COMM)/47/2025

SHIV KUMAR 
GANDHI  Vs  
SHRI KHATU 
SHYAM MEGA 
MART LLP

Manish 
Kumar(P),

advocatemanis
hkumar@outlo
ok.com

CS 
(COMM)/54/2025

Ankit Mohata  Vs  
Ramesh Kumar 
Pareek

Anuj 
Tomar(P),

anujtomar.advo
cate@gmail.co
m

OMP (I) 
(COMM)/15/2025

HDFC BANK 
LTD  Vs  MOHD 
FARMAN ALI

ajay 
uppal(P),

virtuous.people
@gmail.com

OMP (I) 
(COMM)/17/2025

HDFC BANK 
LTD  Vs  SIKHA 
DEVI

ajay 
uppal(P),

virtuous.people
@gmail.com

OMP (I) 
(COMM)/18/2025

HDFC BANK 
LTD  Vs  
NAUSHAD 
ILYAS KHAN

ajay 
uppal(P),

virtuous.people
@gmail.com

OMP (I) 
(COMM)/19/2025

HDFC BANK 
LTD  Vs  AMIT  
AMIT

ajay 
uppal(P),

virtuous.people
@gmail.com

OMP (I) 
(COMM)/20/2025

HDFC BANK 
LTD  Vs  SAJID  
CHOUDHARY

ajay 
uppal(P),

virtuous.people
@gmail.com

Execution 
(Comm)/21/2025

NITYO GARTEX 
PVT LTD  Vs  
Shri Khatu 
Shyam Mega 
Mart LLP and Ors

Vinay 
Gupta(P),

jcguptavinay@g
mail.com.

OMP (I) 
(COMM)/21/2025

HDFC BANK 
LTD  Vs  
NARVEER

ajay 
uppal(P),

virtuous.people
@gmail.com
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42

COMMERCIAL 24-01-2025 9811740125 -

COMMERCIAL 25-01-2025 9811740125 -

COMMERCIAL 25-01-2025 8860141196 23-12-2024

COMMERCIAL 25-01-2025 8860141196 23-12-2024

COMMERCIAL 25-01-2025 8860141196 23-12-2024

COMMERCIAL MISC DJ/106/2025 25-01-2025 9899695533 - -

COMMERCIAL 25-01-2025 9811740125 -

COMMERCIAL 25-01-2025 9811740125 -

COMMERCIAL 27-01-2025 9654290606 12-12-2024

COMMERCIAL 28-01-2025 9899848679 -

COMMERCIAL Execution /15/2025 29-01-2025 9868520336 -

COMMERCIAL 10-01-2025 9810872353 - -

COMMERCIAL 25-01-2025 9811740125 -

COMMERCIAL 29-01-2025 9810599376 -

COMMERCIAL 31-01-2025 9990241436 -

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

OMP (I) 
(COMM)/16/2025

HDFC BANK 
LTD  Vs  
YASHANK 
PRASHAR

ajay 
uppal(P),

virtuous.people
@gmail.com

OMP (I) 
(COMM)/25/2025

HDFC BANK 
LTD  Vs  LALIT 
KUMAR GOUR

ajay 
uppal(P),

virtuous.people
@gmail.com

CS 
(COMM)/62/2025

M/S CAPRISO 
FINANCE LTD  
Vs  M/S KAD 
HOUSING PVT 
LTD

SAURABH 
JAIN

saurabhadvocat
e.jain@gmail.co
m

CS 
(COMM)/63/2025

M/S CAPRISO 
FINANCE LTD  
Vs  M/S KAJ 
INFRASTRUCTU
RE PVT LTD

SAURABH 
JAIN

saurabhadvocat
e.jain@gmail.co
m

CS 
(COMM)/64/2025

M/S SIRI  IN 
FINLEASE PVT 
LTD  Vs  KAD 
HOUSING PVT 
LTD

SAURABH 
JAIN

saurabhadvocat
e.jain@gmail.co
m

Tayaje and Sons 
Pvt Ltd  Vs  
Mukesh Kumar

Ashish 
Aggarwal(P)
,

OMP (I) 
(COMM)/23/2025

HDFC BANK 
LTD  Vs  SHOAIB 
KARNI

ajay 
uppal(P),

virtuous.people
@gmail.com

OMP (I) 
(COMM)/24/2025

HDFC BANK 
LTD  Vs  
YOGESH 
KUMAR JAIN

ajay 
uppal(P),

virtuous.people
@gmail.com

CS 
(COMM)/68/2025

RCI cable 
through SPA  Vs  
Onkar Engine 
and Generator 
pvt ltd

Deepak 
Singh 
Thakur(P),

Advdeepaksing
hofficial@gmail
.com

Execution 
(Comm)/29/2025

VISHAL KUMAR 
GUPTA  Vs  
PREHLAD

swadesh 
bansal(P),

swadeshbansal7
3804@gmail.co
m

SH. BHAGWAN 
PROJECTS PVT. 
LTD. VS 
MAHAGUN 
INDIA PVT. LTD.

S.N. 
PANDEY

snpadv88@gm
ail.com 

Execution 
(Comm)/7/2025

BANK OF 
BARODA  Vs  
arun collection

rajnish 
kumar 
banyal(P),

OMP (I) 
(COMM)/22/2025

HDFC BANK 
LTD  Vs  AABID

ajay 
uppal(P),

virtuous.people
@gmail.com

Execution 
(Comm)/31/2025

M/S EASY TRIP 
PLANNERS LTD  
Vs  M/S   ISHITA 
HOLIDAYS

Anuj 
Jain(P),

CNVASSOCIAT
ES@HOTMAIL
.COM

OMP (I) 
(COMM)/27/2025

SMFG India 
Credit Company 
Limited  Vs  
Manish Hosiery

SOURABH 
CHAUBEY

sourabh@firsta
ssociates.in



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

42

COMMERCIAL 31-01-2025 9868927179 27-01-2025

COMMERCIAL 31-01-2025 9990241436 -

COMMERCIAL 31-01-2025 7838389845 28-11-2024

43 NIL

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 603 04.01.2025 9999093893 NIL

603 CS COMM. 16/2025 09.01.2025 9999093893 08.01.2025

603 CS COMM. 19/2025 13.01.2025 9811215778 07.01.2025

603 CS COMM. 23/2025 15.01.2025 9811041494 03.01.2025

603 CS COMM. 24/2025 15.01.2025 9811317311 09.01.2025

603 CS COMM. 25/2025 15.01.2025 9711142200 31.12.2024

603 CS COMM. 38/2025 22.01.2025 9999093893 21.01.2025

603 CS COMM. 39/2025 22.01.2025 9999093893 21.01.2025

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/78/2025

PUNJAB 
NATIONAL 
BANK  Vs  
GAGAN MEHRA 
PROP GAGAN 
CATERING 
SERVICES

Sudhir 
Kumar 
Singh(P),

skssinghadvdel
hi@gmail.com 

OMP (I) 
(COMM)/26/2025

SMFG India 
Credit Company 
Limited  Vs  Jai 
Hanuman 
Readymade 
Agency

SOURABH 
CHAUBEY

sourabh@firsta
ssociates.in

CS 
(COMM)/79/2025

Punjab National 
Bank  Vs  Sanjay 
Jain

Sunav 
Rastogi(P),

sunavrustgi@g
mail.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CONTEMPT 
PETITION

CALVIN KLEIN 
TRADEMARK VS 
HARISH/SATIS
H THADANI

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

PUMA SE VS 
ASHOK KUMAR

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

SIDDHARTH 
GAHLOT VS DR. 
SANJAY 
MAHINDRA

PANKAJ 
VIVEK

Pankajvivek@g
mail.com

Commercial 
Suit

M/S UCL 
DISTRIBUTION 
PVT LTD VS 
SAGAR GOEL

RADHEY 
SHYAM

Radheyshyama
dv@gmail.com

Commercial 
Suit

STATE BANK OF 
INDIA VS SUMIT 
KUMAR

ARVIND 
GUPTA

advocatearvind
gupta@gmail.c
om

Commercial 
Suit

INDIAN BANK 
VS K.MAYA

SANJEEV 
CHOPRA

chopra6791@g
mail.com

Commercial 
Suit

SAMSONITE IP 
HOLDING SARL 
VS ASHOK 
KUMAR

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

PUMA SE VS 
AYUSH

GAUTAM 
BHASIN

eludication.lega
l@outlook.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

47

603 CS COMM. 40/202523.01.2025 9810248506 20.01.2025

603 CS COMM. 41/2025 24.01.2025 L.C.RAJPUT9871432179 22.01.2025

603 CS COMM. 46/2025 27.01.2025 9810840045 25.01.2025

603 CS COMM. 47/2025 27.01.2025 7982592275 24.01.2025

603 CS COMM. 48/202527.01.2025 9999093893 25.01.2025

603 28.01.2025 9899339689 30.12.2024

603 CS COMM. 52/2025 31.01.2025 9899500164 24.01.2025

48 613 27-01-2025 9811432766 17-12-2024

613 25-01-2025 9999993833 23-01-2025

613 18-01-2025 9312211157 08-01-2025

613 18-01-2025 9990182901 02-01-2025

613 17-01-2025 9711142200 03-01-2025

613 15-01-2025 9971155677 03-01-2025

613 10-01-2025 9811594594 03-01-2025

613 08-01-2025 9999306881 06-01-2025

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CRM POLYMERS 
VS YFC 
PROJECTS PVT 
LTD

RAJESH 
KUMAR 
SINGLA

rajeshsingla197
1@gmail.com

Commercial 
Suit

RAVI HOODA VS 
VINDO VERMA

advfcr292@gm
ail.com

Commercial 
Suit

INDIAN 
OVERSEAS 
BANK VS GEETA 
MEHRA

SUBHASH 
KUMAR 
JHA

skjhaassociates
@yahoo.com

Commercial 
Suit

RAJ AGGARWAL 
VS ISHAN 
AGGARWAL

VAIBHAV 
GUPTA

legal@crediblel
egalsolutions.co
m

Commercial 
Suit

THE SUPREME 
INDUSTRIES 
LTD VS RAMAN 
GARG

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

COUNTER CLAIM 
4/2025

M/S 
SEAGULINFRAS 
VS GONSAI 
LOGISTICS PVT 
LTD

S.GOWTHM
AN

NOT 
PROVIDED

Commercial 
Suit

M/S BROTHERS 
AND COMPANY 
VS M/S MFB 
GEOTECH PVT 
LTD

ARJUN 
SANJAY

ARJUNSANJA
Y24@GMAIL.C
OM

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/49/2025

continental 
carriers private 
limited Vs leder 
wills

Sh Rajan 
Miglani

rajanmiglani@g
mail.com 

Commericial 
Suit

CS 
(COMM)/42/2025

OZONE 
PHARMACEUTI
CALS LTD. Vs 
AASHIRWAD 
MEDICOS 
PRIVATE 
LIMITED

Sh Surender 
Tyagi

surendersuparn
@gmail.com

Commericial 
Suit

CS 
(COMM)/34/2025

SATYA 
PARKASH AND 
BROTHERS 
PRIVATE 
LIMITED  Vs 
MUNICIPAL 
CORPORATION 
OF DELHI  

Sh Aseem 
Mehrotra

mehrotra.asee
m@yahoo.co.in

Commericial 
Suit

CS 
(COMM)/35/2025

BANK OF INDIA 
Vs Kartar Singh

Sh V.P. 
Tiwari

vptiwariadvocat
e@gmail.com

Commericial 
Suit

CS 
(COMM)/30/2025

CANARA BANK 
Vs ANJU 
JASWAL

Sh Sanjeev 
Chopra

chopra6791@g
mail.com

Commericial 
Suit

CS 
(COMM)/26/2025

ZAST 
LOGISOLUTION
S PVT. LTD. Vs 
OXYZEN 
EXPRESS 
PRIVATE 
LIMITED

Ms. Shashi 
Bala

scjlawoffice@g
mail.com

Commericial 
Suit

CS 
(COMM)/17/2025

Jai Prakash 
Sharma Vs 
ANKIT RATHI

Sh Jai 
Prakash

bhardwajajit66
@gmail.com

Commericial 
Suit

CS 
(COMM)/15/2025

Puma Se Vs 
Ashok Kumar

Sh Navlin 
Swalin

eludication.lega
l@outlook.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
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PETITIONER 
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E

ADVOCATE 
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OF COURT 
FEES

48

613 07-01-2025 9999306881 03-01-2025

613 CS (COMM)/1/2025 03-01-2025 9891064603 26-03-2024

613 CS (COMM)/7/202503-01-2025 9717178299 18-12-2024

49 614 03-01-2025 9711330006 16.12.2024

614 08-01-2025 9811626363 18.12.2024

614 08-01-2025 9999093893 06.01.2025

614 EXECUTION 13-01-2025 8178518299 NA

614 EXECUTION 13-01-2025 9953681574 NA

614 EXECUTION 13-01-2025 9013493108 NA

614 15-01-2025 9958989680 23.12.2024

614 15-01-2025 9643008880 NA

614 16-01-2025 9711142200 03.01.2025

614 17-01-2025 9999093893 15.01.2025

614 18-01-2025 9873788480 07.01.2025

614 20-01-2025 9999330725 18.09.2023

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/10/2025

PUMA SE Vs 
Rachit

Sh Gautam 
Bhasin

eludication.leg
al@outlook.co
m

Commericial 
Suit

M/s Shine And 
Standard Vs M/s 
Garg Heart And 
Multispeciality 
Hospital Pvt Ltd

Sh Rajender 
Kumar 
Malik

rajendermalik2
35@gmail.com

Commericial 
Suit

M/S GREEN 
WORLD 
EXPERIENCE 
PVT. LTD. Vs 
M/S LIPUR 
PHAMACEUTIC
ALLS PVT. LTD.

Sh Geetansh 
Nagpal

geetanshnagpal
.legal@gmail.co
m

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/05/2025

MR. MANISH 
GOYAL VS 
RINKU  
KAUSHIK 

NAMAN 
ISRANI

ADV.NAMANIS
RANI@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/13/2025

M/S BRS 
PACKAGING VS 
M/S SHUBHAM 
PACKAGING

GIRISH 
KUMAR

GIRISHGAUTA
M@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/14/2025

PUMA SE VS 
MR. AGGARWAL

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

EX 
(COMM)/10/2025

GREENOLUTIO
N PVT LTD VS 
RHINO 
CONCETES 
INDIA PVT LTD

SURENDER 
GUPTA

SURENDERGU
PTA.ADV@GM
AIL.COM

EX 
(COMM)/11/2025

MS FACMED 
PHARMACEUTI
CALS VS M/S 
BIOVISTA 
LIFESCIENCES

NISHANT 
SHARMA

SHARMA.NIS
HANT.NS@GM
AIL.COM

EX(COMM)/12/202
5

HDB FINANCIAL 
SERVICES 
LIMITED VS 
MOHIT YADAV

RAHUL 
BHARDWA
J

AMARNATH.A
DV@YAHOO.C
OM

COMMERCIAL 
SUIT

CS 
(Comm.)/21/2025

AMIT 
WADHAWAN VS 
OPERA GLOBAL 
PRIVATE 
LIMITED

AJAY 
SATIJA

SATIJAAND 
ASSOCIATES@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/22/2025

UPGRID 
SOLUTION PVT 
LTD VS SATYA

RUPESH 
GUPTA

CONTACT@AA
ALEGAL.PRO

COMMERCIAL 
SUIT

CS 
(COMM)/28/2025

CANARA BANK 
VS ASHA 
BANSAL 

SANJEEV 
CHOPRA

CHOPRA6791
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/29/2025

ASICS 
CORPORATION 
VS SANDEEP 
JAIN

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT

CS 
(COMM.)/33/2025

DR ANJUNA 
DHIR ALIAS 
ANJUNA 
PRASHAR DHIR 
VS AIR FORCE 
NAVAL 
OFFICERS CGHS 
LTD

AJAY 
SINGH

CHETANALAW
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/36/2025

STATE BANK OF 
INDIA VS 
MUKESH DEVI

SUNIL 
SEHRAWAT

DEHLILAWYE
RS76@YAHOO.
CO.IN
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49

614 EXECUTION 21-01-2025 9891497191 NA

614 28-01-2025 9999093893 NA

614 30-01-2025 9958986363 21.01.2025

614 30-01-2025 9560483563 25.01.2025

614 30-01-2025 9654747477 11.07.2024

50 509 CS(COMM) 02/2025 03-01-2025 9599374211 26.12.2024

509 CS(COMM) 03/2025 03-01-2025 8800214862 17.12.2024

509 CS(COMM) 4/2025 03-01-2025 8447002421

509 CS(COMM) 6/2025 03-01-2025 9891972707 28.10.2024

509 MISC DJ/ADJ 8/2025 07-01-2025 9310934697 31.12.2024

509 CS(COMM) 11/2025 07-01-2025 9810163624 27.12.2024

509 CS(COMM) 12/2025 07-01-2025 9810163624 27.12.2024

509 1/2025 08-01-2025 SAHIL VIJ 8882889245

509 2/2025 10-01-2025 8826750777

509 3/2025 10-01-2025 8826750777

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

EX. 
(COMM)/21/2025

SAJID ALI VS 
KULBHUSHAN 
SOOD

MOHD 
PERVEZ

INFO@IMPLO.
IN

CONTEMPT 
PETITION

CONTEMPT 
PETITION/04/202
5

PUMA SE VS 
LANCER 
FOOTWEAR 
INDIA PVT LTD

GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT

CS 
(COMM)/50/2025

AKASHDEEP 
PAPERS PVT 
LTD VS 
AGGARWAL 
LAMINATES

NITIN 
GARG

INFO@KNOW
LEDGE.IN

COMMERCIAL 
SUIT

CS 
(COMM)/51/2025

INDIAN 
OVERSEAS 
BANK VS 
AGGARWAL 
LAMINATES

MR ARJUN 
DHAWAN

ARJUNDHAW
AN91@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/53/2025

GYAN CHAND 
AGARWAL VS 
PARVEEN 
GUPTA

ASHISH 
ROHILLA

ADV.ASHISHR
OHILLA@GMA
IL.COM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

PREM DAAN 
SANSTHAN, 
TRUST 
REGISTERED 
UNDER 
INDIAN 
TRUST ACT, 
1882 
Vs CELEXA 
WELLNESS 
PRIVATE 
LIMITED

SHITIJ 
CHAKRAVA
RTY

shitij.chakravar
ty@yahoo.com

AGRICULTUR
AL PRODUCE 
MARKETING 
COMMITTEE 
Vs THE DELHI 
COOPERATIV
E BANK LTD

AVNISH 
AHLAWAT

admin@ahlawa
tassociates.in

CANARA 
BANK Through 
its Branch 
Manager Sh 
Pardeep Kumar 
Vs Mohd Hanif

RAJ 
KUMAR 
SINGH

adv.rks.sikriwal
@gmail.com

MAHALAKSH
MI MULTI 
STATE 
COOPERATIV
E GROUP 
HOUSING 
SOCIETY 
LIMITED 
THROUGH 
CHAIRMAN 
Vs SURESH

ARUN 
DHIMAN

info.glxlawoffic
ers@gmail.com

Indolog 
Logistics Pvt. 
Ltd. 
Vs Kanchan 
Vanijya Pvt. 
Ltd.

SANDEEP 
KUMAR 
KARN

advsandeepkka
rn@gmail.com

Swift Air 
Transpeed Pvt. 
Ltd. 
Vs P AND G 
ENTERPRISES 
PVT LTD

ARUN 
AGGARWA
L

advocatearun23
@gmail.com

SWIFT AIR 
TRANSPEED 
PRIVATE 
LIMITED 
Vs AVON 
CONTAINERS 
PRIVATE 
LIMITED

ARUN 
AGGARWA
L

advocatearun23
@gmail.com

Execution 
(COMM)

Ayushman 
Logistics 
Services Private 
Limited 
Vs Dagrowave 
Agscience 
Private Limited

advocatesahilvij
@gmail.com

Execution 
(COMM)

SUNDARAM 
FINANCE LTD 
Vs PANKAJ 
KUMAR 
TIWARI 
Proprietor of 
M/S Shri 
Tirupati 
Infrastructure

MANISHA 
BARUAH

manishabaruah
legal@gmail.co
m

Execution 
(COMM)

SUNDARAM 
FINANCE LTD 
Vs BALAJI 
ENTERPRISES

MANISHA 
BARUAH

manishabaruah
legal@gmail.co
m
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50

509 4/2025 10-01-2025 8826750777

509 1/2025 13-01-2025 09.01.2025

509 CS(COMM) 18/2025 13-01-2025 981133939 19.12.2024

509 CS(COMM) 20/2025 14-01-2025 9811215778 07.01.2025

509 CS(COMM) 27/2025 16-01-2025

509 19/2025 17-01-2025 9582000430

509 CS(COMM) 31/2025 17-01-2025 9811267045 23.12.2024

509 CS(COMM) 32/2025 18-01-2025 9811008367 08.01.2025

509 MISC DJ/ADJ 35/2025 18-01-2025 9599801188

509 03/2025 22.01.2025 8799732324 19.12.2024

509 CS(COMM) 43/2025 27.01.2025 9971955807 23.01.2025

509 CS(COMM) 44/2025 27.01.2025 9911040316 22.01.2025

509 CS(COMM) 45/2025 27.01.2025 9810618195 21.01.2025

509 24/2025 30.01.2025 8588826768

509 25/2025 30.01.2025 8588826768

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

Execution 
(COMM)

SUNDARAM 
FINANCE LTD 
Vs BALAJI 
ENTERPRISES

MANISHA 
BARUAH

manishabaruah
legal@gmail.co
m

OMP(I)
(COMM)

SMFG India 
Credit Co. Ltd. 
Vs SHREE 
BALAJI 
TRADING CO

KARAN 
CHHIBBER

M/S KAVYA 
ENTERPRISES 
Vs M/S SVR 
AUTO 
INDUSTRIES

ATUL 
KHARBAND
A

r.a.g.chambers
@gmail.com

SIDDHARTH 
GAHLOT 
Vs MUKESH 
NAIN

PANKAJ 
VIVEK

pankajvivek@g
mail.com

Affibay 
Vs Admonz 
Monzdav 
private limited

ANKUR 
SHARMA

8130056237, 
9193966237

advankursharm
aa@gmail.com

Execution 
(COMM)

Vikel Business 
Corporation 
Vs YUGAL 
KISHORE

ABHISHEK 
SETHI

abhisheksethia
dvocate@gmail.
com

M/S 
SURINDRA 
PACKAGING 
PVT LTD. 
Vs M/S 
Thermo 
Insupack pvt. 
Ltd.

NEERAJ 
GUPTA

info@juslawoffi
ces.com

RISHI RAMAN 
SINGH 
Vs DEEPAK 
CHANDWANI

I S 
CHAUHAN

ischauhanadv01
@gmail.com

M/s Ravi And 
Singh 
Communicatio
n 
Vs TELNET 
SOLUTIONS

AMRENDE
RA KUMAR 
DUBEY

outsmartadvoca
te@gmail.com

COUNTER 
CLAIM

ARVIND 
KUMAR VS 
STATE BANK 
OF INDIA

PRABHU 
NATH 
CHAUDHA
RY

pncsharda64@
gmail.com

UCO BANK VS 
RAKHI 
FASHION 

SUNIL 
KUMAR

sunilkumarsim
pal99@gmail.c
om

SMT ASHA 
RANI VS 
PRIYANKA 
SAXENA AND 
ANR

ROHIT 
SEHGAL

gauravgauradvo
cate@gmail.co
m

UNION BANK 
OF INDIA VS 
SANDEEP 
KUMAR 
GUPTA

ARVIND 
SINHA

arvindsinha1@g
mail.com

Execution 
(COMM)

AMRIT KAUR 
BAWEJA VS 
RAJ KUMAR

M P 
CHOUDHA
RY

mpchaudhary0
7@gmail.com

Execution 
(COMM)

AMRIT KAUR 
BAWEJA VS 
SURESH

M P 
CHOUDHA
RY

mpchaudhary0
7@gmail.com
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50

509 26/2025 30.01.2025 8826750777

509 MISC DJ/ADJ 68/2025 30.01.2025 7678557312

TOTAL 704

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

Execution 
(COMM)

SUNDARAM 
FINANCE LTD  
Vs HEMARAJ 
KUMAR PROP 
OF M/S VINAY 
TEMPO 
SERVICES

MANISHA 
BARUAH

manishabaruah
legal@gmail.co
m

Indian overseas 
bank vs Shanti 
Devi

NISHA 
SETHI 
SUDAN

nishasethi534@
gmail.com


	Form-2

